
• 	/CEN FRAL AI)MJN1STRATIV1, 
ERNAKULAM BENCH 

OA 29, 6.7, 8.7, 113, 1.26,137, 181, 212, 266, 268, 

AN  269,277,281, 299, 300, 301, 302, 303, 31.9, 325,, 
326, 327, 328, 329, 331, 333, 344, 345, 346, 347, 
348,350,3.51,352,353,354,355,356,357,358, 

f  359, 362, 363, 364, 366, 368, 369, 370, 371372, 
373,380,381,38*386,388,390,392,393,394, 
39, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 52, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of2013. 

Thursday, this the 6tI  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.Gcorge Joseph, Administrative Member 

I. 	0A29/2013 

1 . 	C.H. IV1ohamned Yasin 
S/o Kidavu .Koya, 
Charnayath F-louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	LP.Lathce1 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory ólLakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union 'l'erritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

. The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi island-682 555 

3 , . 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

Applicants 



- -- - 	 - 	- -- - 	- 

- 

The Executive Officer 	 ' 
Village (Dweep) Panchayath 
v;1i.- Td.-  -1 1 T o' cco 
1\A1LU iiaiiu, JU1U!1 i ctiiwiy ui Ld!s11Luweep - ooL J..)O 

The Principal 
Government Senior Secondary School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Ramdas (R3) 

2. 	0A6712013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union i7erritory  of Lakshadweep-.682 558. 

MaishaJ. 
S/cs K.idavui Kornalarn 
Thenakkal House, Kiltan Island 
Ulion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Aliinapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

 
SI Sth .Ioya 
Puthi'athekkila 111am, Kiltan Island 
Uñii T ioy of Lakshadweep-682 558. 

SayédMuhammed Koya C.H. 
S/o, Muthukçya 
Chamayath House, Kiltan Island 
U iLi i on  Territory of Lakshadweep-682 558. 

Rafeék Kh H.M. 
S/o Abdul Rehman 
Aliyar.F-I:ouse, Kiltan Island 
Uhiori Territory of Lakshadweep-682 558. 

(By Avocatç Mi Shabu Sieedharan) 

Versus 

Applicants 
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. 1. 	UniQn Tei'ritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Dirçtor of Panchayath 
Uhion Trritd'ry of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Vliage(Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive.Officer 
Village (Dweep) Panchayath 
Kiltan Island. 
UniQnJerri.tpry of Lakshadweep-682 558 	 Respondents 

(By Advocate,: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3. 	0A8712013 

Abdul Salarn PP., age 43 
S/,o. Saidmuhammed 
Puthiyapura, Kiltan Island 
La ks hadwee p. 

sjid,Khan,•age33 
S/ Saidrnuhmrned 
KatipheçaI-Iouse Kiltan Island 
f1siiad\kep 	 Applicants 

(By Advocate Mr Pratap Abraham Varghese) 

Versus 

I. 	The Administrator 
ion Territory of Lakshadweep 

Kavarathi -682 555 

2. 	I.i1rctor, Department of Science & Technology 
alhd\feep Administration, 

555 
.1 

3 	Sub iVH1onal Officci 
Ofic9 of th Environment Warden 

itnierit •o Environment and Forest, 
Kilt. :'slnd:;'Lakshadweep682 558 

4. 	Th Chairperson, Village (Dweep) Panchayath 
Ki itan Islard, Lakshadwecp-682 558 	 Respondents 



4. 	OAi13/2O13 

I. 	M.thuko,ya T.P. 
S/o Kidäve l-la5i 
Thiruvathapuia, Kiltan, Lakshadweep 

2 	Salii P 
S/d Ibiahim Haji 
Paridaia, Kiltan, Lakshadweep 

\'abob P.K. 
S/O:;Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

AliMoharnrnêd 
S/oAttaka, Aliyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
Sb Sayed Muhammed P.K. 
Arkkalapura, Kiltan, Lakshadweep. 

bd:u 11a,A. 
S/ci1ve T.P. 
i'1corKiltan; Lakshadweep. 

4un'var 
Sb Shaik K.K., Pall iyachetta, Kiltan, Lakshadweep. 

Sathar . C.H. 
S/d'Mohrnned P. 
Chadipura, lijtan, Lakshadweep. 

 
v, 

Kiltan, Lakshadweep. 

iO.' 
Sb kunii Hji, Pallithithiyoda, 
Kiltan, Lakshadweep. 	 Applicants 

(By Advocté: Ms.Daisy I Daniel) 

Versus 



10 1.1 he Admmistiatoi 
Union Territory of Lakshadweep 
I(a'arathi-682 555. 

2 	The Chairperson 
Village(Dweep) Panchayath 
Kiltar-682 558 

3 	J he Enp1oyrnent Officer 
Kavaiathi, Lakshadweep-682 555 

Qirector of Panchayath 
Department of Panchayath 
Kavarathi —682 555 

The Executive Officer,  
Village(Dweep) Panchayat, Kiltan - 682 558 

Horticultural Assistant 
Village (Dweep) Panchayat, Kiltan-682 558. 

(By Advocate: Mr.S.Radhakrishnan-R1,3,4&5) 

5. 	O'A 126/201L3 

AsadullaK.C. 
Sb Yousuff 
Kannichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

Kurhi.M. 
S/o Ambukoya 
Mandumml, Kiltan Island 

ofLakshddweep-682 558 

Naar.K. 
Sb Mohammed 
Iornalam, Kiltan Island 
U i ofakshqadweep-682 558 

Saleem P.P. 
S/o Hamsa 
Puthenpura, Kiltan Island 
UT of I akshdadweep-682 558 

.
'a1eekP.P 
$boChardan 
urathjraKiltan Island 

UT Qfakshdadweep-682 558 

Respondents 
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Kunhi K.P. 
Sb Puloya 
Kattâmpally, 1K:i1tan Island 
UT of Lakshqadweep-682 558 

Abdul Kasirn P.V. 
8/0. Muneer 
PentàinVeli, Kiltan Island 

WI of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented by 
the AdministratOr, Kavarathi Island-682 555 

Tlio D.ftecior of Panchayath 
Union Territory of Lal<hadweep 
Kâvarathi Island-682 555 

The Chairperson 
Vijiage. (Dweep) Paricayath 
Kiltar) Island, Union Territory of Lakshadwcep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
K iltar Island, Union Territory of Lakshadweep-682 558 

The 	m nvironnt Warden 
Depaitment of Cnvitonrnent and Forest 
Zonal Office, Kiltan Island 
Union Territorof Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2,4 & 5) 

OA 137120J3 

I. 	Jalaludheeh 
Sb Shaik  
Poovalap House, Kiltan Island, 
UF of Lakshadweep-682 558 

2. 	Nvil JsmC.H. 
Sb Ia!lakoyä 
T.sbiyoda,.Kitn Island, 
UT of Lakshadwecp-682 558 

. 
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JbrathullaTK 
Sip AFiarred 

Kiltan Island, 
tYI 

 

61'Laksh4lweep-682 558 

4 	Ameeiali A P 
Sb S.'ed Mohammed 
Arakalapdra House, Kiltan Island, 
UT.oiLakshadw.eep-682 558. 

Isnail T 
Sb Yusuf.  
Tholiyoda House, Kiltan Island, 
UT ofLakshadweep-682 558. 

Sed.Mohariimed Koya K.P. 
S/b Mohamjied 
Kanjipura HOuse, Kiltan Island, 
1IT of Lakshadweep-682 558. 

Kasimkoya C.H. 
Sb Muthukoya 
Ammipdra 1-louse, Kiltan Island, 
Iii' of Lakshdweep-682 558. Applicants 

(By Advocate Mr.Shabu Sieedharan) 

Versus 

Union 'Feiiitoiy of Lakshadweep represented by 
the Administiator, Kavaiathi lsland-682 555 

2 	he Directoi of Panchayath 
P'fl Territoty of Lakshadweep 
Kavaiathi lsland-682 555 

3 	1 he chairperon 
Village(.Dweep) Panchayath 
1KiJ1ai Jsland,l Union Teiritoiy of Lakshadweep-682 558 

4 	ei.  
Villag (Dweep) Panchayath 
Ki Itan Island, Union Tei i itory of Lakshadweep-682 558 

5. 	heAssitaHtEngineer 
Electrical Sub Division 
Kiltan Island 
Union Territory of Lakshadweep-682 558 

	
Respondents 
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(By Advocate Mi S Radhakrishnan (R1,2,4 & 5) 

7. 	o8r/23 .  

Sadákathullà;A, age 38. 
S/o'Kunhi. Ahämmed 
Ajnäd. I-[.oue:,Kiltan Island 
Làks'hadeep. 	 V  

Naraa1aP.T., age 26 	
V 

S/o'Kunh:i 
Pa11ihithiyodã ;  House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.aisy I. Daniel) 

Versus 

Applicants 

The Administrator 
14 ii on Territory of Lakshadweep 
Kavaiathi-682 555. 

2. 	The Chairperson 
V,illge (Dweep) Panchayath 
Kilth682 558 

3 	Diiecjbi oPanchayat 
Departrnnt of Panchayath 
Ka'arathi-.682 Respond en ts 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

	

8. 	O.A. No. 212/2013 

P.P. Havvàbi,.W/o, Abdul Salarn 
Laboui ci, Agi icultui a! Department, 
Agat1 Island, Rsiding at Palliputarn House, 
LJrp.dh Tci i itory of Lakshadweep, 
Agàjls!aid1 

Ii 

(By Advocate Mr 
FJ 
 Jaju Babu) 

Versus 

	

1. 	The ,DirebtOrof Agriculture 
Un i on Territry• of Lakshadweep 
Ka.varatti Island— 682 555. 

Applicant 
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•2 . 	The Administrator 
Union TerritorS' of Lakshadweep 
Kavaratti Islnd. - 682 555. 	 . 	Respondents 

(By Advocate Mr S Radhakrishnan) 

9. 	O.A26612013- 

Sabii-AIL K 
Kuriyathiyocla: I-louse, 
Kiltan Island. - 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Islanc. 

K.P.. Cheriyakpya 
Karuppathapura House, 
Kalpeni Island. 

4.C. :aff 
Pak1ipuraHouse 
Ka1peni Island. 

I-Iabsa.A 
Alikonie House 
Kiltanlslànd. 

A.P. Nasema - 
Aynapura House, 
Kavaiatlp Island 	 Applicants 

(By Advocate MrJK B. Gangesh) 

Versus 

the Administiatoi, 
'\diniñ.is.&atiojh of the Union Territory 
bfLaks had weep, Kavarathi - 682 555. 

2. 	The 1)ireëtor (Services) 
Adrininistiration of the Union Territory 
of Lakshadwp (Secretariat), 
Kavaratti 62 555. 

3 	Depaitment ofEnvuonment of Forests 
1Jni66 Terrioiy of Lakshadweep, 
Kavaiathi -2 555. Respondents 
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(By Advoate: Mr. S. Radhakrishnan) 

10.OANo 268/2013 

M No' oi,  d Pl A
.

! .~ ~

i2neen 
Sb K C Sayed Mohammed 
Mulayam House, Agani Island 
Un]on Territoiy, Lakshadweep 

2. 	B.M. Mansoor. 
S/o. Late A.C: Mohammed Jalaluddin 
Bhkath Marizil 
Agati Island, Union Territory 
Lak sh adweep. 

(By Advocate: Mr. GrashiousKuriakose) 

Versus 

I. 	The Ajminisfrator, 
Unioii Territory bfLakshadweep, 
Kavarathi —682 555. 

The Director of Panchayath, 
Dcprtmcnt of Panchayath 
Kavaratti - 682 555. 

Dirctdr of S,dince and Technology 
and Envirohrrient, 
Unon 1eritory of Lakshadweep 
Kavaiathi.— 682 555 

Directbr (Loiir& Employment) 
Kavarathi - 682 555. 

Special Offic 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnan) 

II. 	0A269/2013 

Ahamicd BaheerC., age 32 
S/o.T.Younts 
Ai akaIachatta I -jo e? K 11 tan Island, 
Lakshad've'ej. 

'.: 	 .. 	 . 

(By AIÔCat Mrshious Kuriakose) 

Applicants 

Respondents 

Applicant 



Versus 

I. 	Adiiis:tfator 
lJnion Teiritor' of Lakshadweep 
Kavarathi.682,; 555 

The Chairperson 
Village ('eep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Panchayath 
Kavarathi -682.555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan 7 682 558 

6. 	Horti&u•ltural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 55. 

(By Athoc:ate: . (Mr.S.Radhakrishnan (Rl,3 & 6) 

12 	p4277/2013 

Harnek 26 
D/o SaidMuhamrned 
Nambiharn House, Kiltan Island 
Lakshad)p. .. 

(By Adv ; p.catel Mr;Grashio.us Kuriakose, Sr.) 

Versus 

1 he Adininisitoi 
UJ of Lakshadweep, Kavat athi-682 555 

2 	Duecto pf}änOhayath 
Depatènt fPanchayath 
ia?Ia 1 ath 1-68 ' 2  555 

3 	Exeutive Officei 
.Vilfage (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4 	Chaupeison 
\lillage (Dweep) Panchayath, 
Kiltan-682 558 

(By Advocate Mr S adhakrishnan - R1-3) 

13 	0A281/2013 H 

1 	Taha P 
- 	 S?oSayidV.K...' - 

\'allomkadiyod:ü 	- 

Kiltan Island, Lakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chétlat. 

Respo n dents 

Applicants 

. 

(By Advpcae: Mr,rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

- 	 -, - 	 •-.- - 	 Versus 

I he Administiatoi 
UF of Lakshadwcep, Kavai athi-682 555 

2. 	Djretor 	- 

Science & Thchnology 
çhçtlat-682 .556 

3 	Pj i. ~ c  
! 

'to r of Panchayai.h 
Rui al4  Development Department of Panchayath 
Chetlat-682 56 

4 	Chaipison 
Village (Dweep) Panchayath 
Chetlat-6g2 556 

5 	Addl Sub Divisional Officei 
Chétlat-682: 56. 

6. 	J-inibrScientific Officer 
hetlat-682. 556: 

7 	Accounts Officei 
Secictariat, Kavaiathi-682 555 

(By d\ocate Mi Radhakiishnan-R1-3 & 5-7) 

14. 0A.o:199/2o13 

Respondents 



A.K.Sajeed 
Akkara I-I.ous 
Ka1pei.Isia.hØ: 

P, 
Poodyem Houe 
Kalpeni Island. 

AT. Ahadabi 
Athanam Thotcam House 
Kalpenilsiand: 

• 	4. 	P.P. Sulaikh.a 
Puthiyà Pandaram I-louse 
Kalpeni Island. 

5. 	C.P. Noorjehar 
Chenrnanam Plli House 
Ka I be ri i ISland. 

6 	A.K. Beebi 
Arakka1ai I-louse 
kalj3eni Island. 

7. 	M .P. Mohammed 
Mullipura House 
Ialpni IsId. 	. 	 Applicants 

(By Advocate Mi K B Gangesh) 
................', 

Versus 

TheAdrnihitator, 

A;intitio.of the Union Territory 
fLakshadw,ep, Kavarathi - 682 555. 

The Directon (Services) 
Adtuinis.traticp of the Union Territory 
or. Laks1iadwp,  (Secretariat), 
jKa'.arai.ti— ç5 8 555. 

&nôfAgriculture 
niêrçiy of Lakshadweep, 

kav'ârthi 682 555. 
Rhi:ntd by its Director. 	 Respondents 

(By Adydcate: Mr. S. Radhakishnan) 
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15. 	OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andron Island. 

K.K,Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.FJassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Androti Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidavé, Chettathada House, 
Andron Island. 

K,P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island, 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andmtt Island, 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathirnath,age4l, 
Dbo Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jamal, age 48, 
S/o Abdulla Attalda, Aliyathara House, 
Andron Island, 



C 
A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomahi, age 47, 
Dbo Buhari, Lavanakka! 1-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andi'ott Island. 

KSibaida, age 39 years 
D/o Kidave, Kunnashada, 
Androfl Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aiiyathara, 
Andrott Island. 

1'.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Androti Island. 

P.N,Nakem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K,Kunhibi, age 52, 
S/o Yousaf, Komalãm Kattu, 
Andrott Island, 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

K.C.Moharnmed 1-lussain, age 39, 
S/o Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Kyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura I-louse, 
Andrott Island. 

P.P.1-lassan,age41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 
Androfl Island. 

I-I,K,1-Iussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.N4ohammed Rafeek, age 31, 
S/o Koyàrnma, Kunnarnkalam House, 
Andrott Island. 

31, K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyamrnada I-louse, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Andrott Island. 

K.K.Mohamrnecl Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Androfl Island. 

A.Isheed Khan, age 39, 
Sb Sayeed Ismail, Aliyathaia House, 
Andwtt Island 

	

35 	K Abdul Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

36. 	K.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada HOuse, 
Andrott Island. 
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P.Mohammed.Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Androti. Island. 

T.M,Moharnmed Aliyul Akbar, age 32, 
S/o Basheer, Kakachi'apura 1-louse, 
Androti Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada I-louse, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island, 

M.C,Hammedathbi, ag 37, 
D/oYousaf, Mylachetta House, 
Andrott Island. 

Doula.thabi, age 33, 
D/o Kidave, Lavanakkal I-louse, 
Andro1J Island. 

Guhar. Madeena Beegum, age 37, 
Dbo:Mohammed B, Aliyathara 1-louse, 
AndrOti Island. 

46 	K 1 Pookunhi Koya, dge 36, 
Sb Ykoob, Kolikkatt I-louse, 
Androti. Island, 

47. 1.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director olEducation 
Directorate of Education 
Administration of the Union Territory of 
Lakshâd weep, Kavarath i. 

Director of Panchayats 
Department of Pancha'ats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat, 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Acharnmada 1-louse, Androth. 

Mohammed Shamsher M.K. 
S/b.Bthesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliya•thara I-louse, Androth. 

Nduhakhan M.K. 
S/pSiied Koya 
fV1wamkakkada I-louse, Andi oth 

9 	\4ohnmed Kasim P P 
S7ô:idave, Palathupra 1-louse, Androth 

	

10. 	Abdu1.Akbar 
Sb 	ibair 
Iankth Puthiya Pura House, Androth 

	

11, 	Mujeeb Rahman 
S/.o Ibrahim 
Aliyathara I-louse, Androth 

	

12. 	S,ira .K.T. 
ixfçi ~ im Koya 

l<jilnathi 1-louse, Androth 



TI 	 19 

Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Moharnmed Abdusalarn T 
S/o Ausa1a 
Thechri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muharnrned Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o PKKidave 
Pàlathupura House, Androth 

Muharimed Khaleel 
S/o Adu11a 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 

herikkaI Puthiyapura House, 
A•ndrth. 

(By AdvoQate 	Mr S Radhakrishnan - R1-4) 
(Ms.Rekha Vasudevan (R5-19) 

Respondents 



16. 	OA301/2013.' 

1. 	AttakoyaT.V, age 44 
$b Iya Than kgal: I, 
1 hailath Va!Iyakkdttu 
Andioth Island 

2 	Sayced Koya, age 43 
Sb KbiaKidave,Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shahan, B iriyarnrnada House 
Androth. Island. 

Yousaf, .age 60 
S /o Ahammed, Kandalath I-louse, 
Andi'oth Island. 

5 	MujeeL Rehman, age 35 
Sb Koya, Kai achetta House, 
Andioth Island 

AbdUl :.Jasthge 38 
S/o"Jalla Koya, Kunnashada I-louse, 
Androth IsIaid.'.. 

'Iohammed.Basheer, age 37 
,5/o Yacoob .\liyathara I-louse, 
Andioth Island 

8 	Shihaudeer, age 35 
Sb SayeeKoya, Pandath Puthiyapura House 
Aniioth Ijand 

9 	Pookoya, age 4 
,5/10 . K byaniina,i Mayarnpokada I-louse, 
Andioth Island 

10. 	Noufal, age 43: 
S/o.JKoyrna:Kpya, Thacheri House, 
Andioth Island 

Ii 	Asil,age37 
SboSeethi, 71 hcheri Moosathada House, 
Andi oth Island 



1:1a8an age 30 
S/ç Jma1udheen, Kadiyammada House 
AridrbtlT rsnd. 

Moha)ñiid Rfek age 41 
S/b Ashominabi, Bilutheth House, 
Androth Island. 

Jalal, age 37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalam House, 
Androth Is]ard. 

Abdul Hassan, age 51 
S /0 Abdu Ihaer, Karachetta House, 
4411droth 1s1ard. 

Koya, age 48 
S/o Sayeed Mohammed, Thacheri Moosathada House, 
AndrothJ1ànd. 

134sher, age 4,7 	- 
/oKidàve, Mopdampura House, 
6drQt1, Island. 

N4ihanmed HLissain, age 42 
S/ô thneedAzhikakem Puia House, 
Aidroth I1and 

Jbbaj,'e 391 
S/a NàlIa Ko. •, Kunnashada House 
Androth Island. 

!'1ohammed Liyaudden, age 33 
Sb Sayced M.harnmed, Neelathupura House 
Androth Island. 

15 

17 

UN 

20. 

21 
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ed, Kunhali House, 

33 
akkada House 
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8/0 SiddeequPuthiyana1akam House, 
Andioth Island 

	

25 	In&en, ae 60 
Sb Aharnriied, Kandalath House, 
Andioth Islanrd 

26 Mohammed Saleem, age42 
,S/o Sayeed Mohammed, Kunnashada House, 
Andi oth Island 

	

27 	Gaiooi,age4l 
Sb ihangu Koya, Pentamveli House, 

• 	Andro.th Is1ai1d.. 

	

••• 	I 	••. 	 . 
Siddeeque, age 43 
S/ J(idav, J'vlodiyothada I-louse, 

	

• 	Androth Island. 

Shanayas, agd 33 
5/0 Kunhi Koya, Pochalam House, 
\ndioth 1s1aid. 

	

30 	Pookunh, age 50n 
Sbo Kidave, Aliyathaia House, 
An 1 ioTh IIand 

V 

KaleeI.a*p. 39 ;  
/o Ruhari, Manakar House 

Andioth Is1an1 
17 

Uys,'age 36 	• 
S/o Harnza Koya, Aliyathara House, 
Andioth Island 

	

33 	Mohammed Jsheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andiot j Island 

	

34 	Moi 	fi, age 33 
Sb Saycd Isi1, Aliyathara House, 
4i.4.'S4 	.1 Is 	(1J).%4. •, 

I 	 I 

	

35 	Cheiiya Koy, age 46 
SbKadei, Matharapuia I-louse, 
Andioth Islaçd 

ii 



H. 
1

36. MohaimedSleem, age 33 
S/o Koyarnma, Kannipu.ra House, 
Andioth Is1and. 

Shainsuddeen, age 33 
•S/o Abdul Kadei, Blichetta House, 
Androth Islahd. 

Kunhiseethi, age 47 
S/o Aboo Sala, Lavabäkkal 1-louse, 
Aridroth, Island. 

Yacoob, age 45 
S/o Sainddeen Kunnashada House, 
Androth Island. 

Abdul Jabbar, age 38 
Sb .Sayeed Mohammed, Kannichetta House, 
Androth. Island. 

Jmal, age 41 
S/o Sayec,c Bukari, Bidurnkattu Bilutheth House, 
Andioth Island 

	

42 	Subaida, age 
D/o S ayeeq Bukai 1, Thachen Biyyada, 

oth 

Saj.ina Beui, age 29 
/oJ'al1al0y:a, Lavanakkal House, 

Androth Island. 

Shahañas. leérn, age 28 
D/o Kunhi Koa, Lavanakkal I-louse, 
Andioth Island 

	

45 	Siyad Ihn ge 32 
Si Pookunhi Rahrnath Villa, 
Andioh Island 

iamuddeeh.P.P.T, age 33 
SIp 	iChdath House, 
AidrothIl'an. 

Iqba.l, age 42 
SI , ousaf,. Pdaram House, 
Andioth Island 



48. 	J:lassan, age 39 
S/o Sayced Bukai i, Mathai apui a 1-louse, 	 S 
Andioth Island 

49 Mohammed Salcem, age 38 
Sb Yousal, I hailath 1-louse, 
Andioth Island 

50..Mohammed Musthafa, age 36 
Sb Pookoya, Neganmada I-louse, 
Androth Island. 

Koy8.age36 
S/,o Attakoya., Mathil 1-louse, 
Androth Island. 

Kamil,age4l 
S/0 Muthu iK.oya, Palathupura I-louse, 

• 	Androth lslahd. 

53 	Mit, agc 30 
Sb Scuthi Koa, Lavanakkal House, 
Andi oth Island 

54 	Sakai iya, age 32 
Sb.o Muthukoya, Bilutheth I-louse, 

• 	Androth Island. 

55. 	Sal.ih,age 37 
S/o I iii <oiAynamada 1-louse, 
Andi oth Jland 

56 	Rahmathulla, age 39 
Sb S iddccquc, Bi lutheth I-louse, 
Andioth Island 

57 	Mohammed Aslam Nasei, age 40 
S/o Sayccd Mohammed, Palliyet House, 
Androth lslahd. 	.• 

Sayced Mohammed, age 42 
S/o Kasimi, Achadapurakattu I-louse 
Androth Jsland. 

Anvarl-Iussaii, age 29 
S/o Pookoya, Kunnashada House 
AnciI!lmnci. 
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Mujeeb Rehman, age 37 
S/oSayecd Buhari, Karakunnel House 
Androth Island. 

Noulel K, age 33 
S/o 1'J.attaya Koya, Cheriyadam House 
Aidh, Islnd. 

65 	4ddiii arnad, ge 45 
Ko'aima; Karakkada House 

Ahdroth Isldnd. 

Shaniu Shupioos, age 34 
S/o Cheriyakoa M., Pentamvilapura House 
Androth Island. 

Mdhammdbdu1 Naser, age 308 
Sb, Jalee! )hKottiathattu I-louse 
AndrdiI Isiid. 

68 	Mohain4eihahulla, age 33 
S10 (oyarimkoya, Nallal House 
Andioth Isfád; 

 
S/oIKunhisethi, Perumpalli 1-louse 
Androth Island. 

Riyas age :29 
§!o Sheik Jpa P.S., Pentambelipura House 
nrçihjd. 

7 L 	IJisai 	
gr3J 

'• 	Pandathu Lavenakkan House 
droth 18land 



. 

Rau lath Beegum, age 29 
Sb Thangakoya, Arathüpura House 
Androth Island. 

Fathahuddèen, age 38 
S/o Kidave, U.K., Makket 1-louse 
Androth Island. 

V. 

J3ada.riij'Mun,èr,age32 
S/Q 'AbcIul Khnder, Moodampura House 
Androth Is!and. 

N4oharimed Mustafa, age 33 
S: 10 Ahammadiya, Jabalpura 1-louse 
Androth Island. 

Mohamnd.Isim, age 47 
/o KidaJe1V.K'., Maldet I-louse 

Androth 1lai'd. 

age 40 
/oSèed 4öiarniped,  Bilutheth House 

AndLroth Isldnçi. 

82, 	Kuiisethi 	47 
Sb o,Vousa l4etI'arapurakatte House 
Ahdroth Is1aid. 

83. 	Flamsa Koya, age 42 
Sb Ahamnd,Makkett I-louse 
And10th 1slaid. 



Basheer, age 55 
Thacheri Moosathara 
Androth Island.. 

Mohanmed Farook, age 33 
Nallak:oyaC.L,, Tharampalli Makket House 

Ahdroth kiand, 

Abèoalih, a3 
S/c .SaikKa, Moosakada House 

rqth i1and. 

Sa1ebrn,ae3l 
S/oSeethi,Karakunnel House 
Andrhth tsland. 

9.1. Mohammeèl Kasim, age 33 
S/oSacd Mbhammed P.C., Pathada House 

iyakoyq L, age 44 
Sb Kidtyç T ','Lavanakkal House 

idohJ1aid. 

1yIohammedJüssain, age 41 
S/o Sayeèd Imai1, Kanda lath House 
Androth Island. 

Sabir Khan, age 33 
S/oKoyarhn'akoya, "Thattarnpokkada House" 
Andioth Ts1rd.: 

S . 

 
S/p Sk4yed 13'ukan, Podamkakkada House 

iddtI f.1a'bd 
S 	 . 



96 Akbai C , age 33 
Sb 	Attakoy 'K 	Edayakkal House 
Jhdr,ot1i "Isari,l 

% 

97 4bdu1 Vahab age 33 
/o Thangakoya ,P , Kuhchali House 

Andioth Island 

98 Mohammed Musthafa, age 42 
1-dayakkal I-louse 
Androth Island. 

 Navas, age 25. 
S/o Hussaiiijhahira Manzil 
Andoth ISland.. 

 Shanavas, age 	3 
S/oShaiafuden, Mathil House 
Andioth Island 

101 1-lassan, age 33 
S/o Secthi M, Lavanakal House 
Androth..kland.: 

102. Mohammed Basheer, age 42 
Sb 	Ypusaf Nellal House 
4pdioth Jsland 

103 Slmuded age 36 
S/da1Ia Kqy, Kunnashada House 
inci&h Island 

104 Zainul Abid age 26 
Sb 	Kidave K , Palliat I-louse 
Andrbth Lsland. 

105. Muthu Koya,ae 39 
S/o iKunhi.S'ehi, Makkette 
Andioth Island 

106 Iy1ohamncd Mukhbeel, age 30 
S/p Koyam mkoya Kerakkada House 
Andoth isln 

107 Sharnusudeeni
1

,'age 27 
Sb Koya Kidave M P , Pandathupuia House 
AndQth Islaci 



108. Shihabudhe, age 27 
S o Muihu Koya,Pandathupura House 
Androth Is1and 

109 Ubaidulla, age 29 
S/o Sathar' Kannipur,ã House 
Androth Island. 

Ja1a1age.49 
S/p YousafP.Mooddfripura House 

• Androth Island. 

Kidavu, age 55 
S/o Jndeen M., Biriyamrnada House 
Androth Island, 

1idavu,age59 
S/o Irjab., Mkkàt I-louse 
Androth Island. 

Mohammed Sálahudheen, age 26 
S/o Koya T:P., Kandeth House 
An'oth Island. 

114 Mohainhied Shakeer, age 22 
S/p 	i1seeThi, Makket House 
Andoth I1apd 

115 Moarnrne Aithaf, age 24 
S/p Jama!, Mhyornpokkada House 
Andi'oth Island. 

Abdul (iafoor, age 28 
S/o Nallakoya T., Bappathiyoda House 
Androth Island.. 

ohaedYathiya Khan, age 23 
S/o Bashei K, Mathil House 
AndioH Ild. 

118 N11a Kby, age 39 
S/d;Kh ac1r  1.P.C.,: 
Androth Island 

119. Kunhikoya, aè35 
S/o Ahmed, :Ponnikam House 
Ahdroth Island. 



120 /inul Abid ' i age 41 
8/oAss.inarN.P.,.Kanda1ath House, 
Andioth Island 

1 2 1. lVf o.hammed, age 50 
S/o:•Abdul 1(hader, Kaval Chetta House, 
Andioth Island 

122 Abu Nasu, age 36 
Sb Siddiquc, Kunnashada House, 
And ôth:I1nd. 

123. Mohammed Aboo Salih, age 37 
S/a Musthafa,. Ammelam I-louse, 
Androth Island. 

124, Koya,age.37 
S/a Sayeed Mohammed, Lavanakkal House, 
A ndroth Island. 

Mohmmed Rafeek C.P., age 38 
io Sayeed, Cherikkal Puth iyapuram 

Androfh Island. 

Mohammed kafek, age 40 
Sb •Uas, ihutheth House, 
Ahdroh Is!an(L 

Mukbéel , ge28 
S/a Majce±L., Perumpalli House, 
Andofh Island. 

Rasheed 1hah, age 33 
S/o 1Ki?Ve, A., Biyyadachetta House, 
2\n°droth Island., 

Mohàn1nedFrop1K, age 31 
S/a Pokuty Kunnel House, 
Androth Island. 

Rahmthu1.1ah, ge 31 
S/c' Koyamma'K.P., BappathiyOda 1-louse, 
Androth Is[aid. 

1 3 1. N4ohamm6dKasim, age 30 
allakoya Içennashada I-louse, 

Androi 1sIàr1.. 



age 28 
irnelarn House, 

143. 

( 

132 Mohammed F aza!, age 38 
SA:Y Kidave M P , Kandalath House, 
Andr6t1 Island 

133 Mohdmed Abj! dfpr T. M a g e 38 , 

...:i 	•. 	 .. 	 .. 	 ... 

Sb 	NUakoya Tharaiii11y Makket House, 
Andrdth Island 

134 Jarnal,age57 
Sb 	Kidave, Poovadakkattu House, 
And.roFi 1s!and 

135. Mohammed Saleem, age 31 
S/o Hässan KUnni, Keyiyoda House, 
Androth Is1ard.. 	. 

IKoyamma, ae 47 
S/oAboo aleh, Kavaichetta House, 
Andoth Island 

f-lidayathu!la, age 38 
Sb Koyamma, Karachetta House, 
Aàroth Island' 

Abdu1AzeKhan, age 41 
SboM,ohannied, Birayammada House, 
Andioth Island 

Sharnsudd1een, ge 32 
So Sideeque M P , Pazhayakamkattu House, 
Andioth Islajid 
_lJ 

1 s}le  gq~ age 33 
Sbç yaijrioya, Ammelam House, 
Andidth tsland 

1 	1 	[ 
N11koya, ae 50 
S/o Ahamed 	Matharapura House, 
Andjoth Is!and 

I1äriiza Koya,age 43 
Sb KidaveB,AIiyathata House, 
Andioth Island 

 

 

138 

 

 

141 

142. 



S 144 Sayeed Jsniaij,ae 58 
Sb Abdulla PP, Pudarnkakkada House, 
Indi 1o1i Lslarifl 

I 	 2 

Aihj1i Khr'; ge 2 8. 
Sb Buniyaimn, Ammelarn House, 
Andioth Island 

MbPamiied lqbl, ag18 
S/U Na11akoy, ; Terurripally House, 
Androth Island, 

Pokunni,äge6 
Sb .Yousaf1TIaJi .Bappathiyoda House, 
Andioth Island 

148 Mohamned tasheer, age 38 
Sb Kidave A , Mayarnpokkada House, 
Andi oth Island 

149.. Chi'iakoy 	ge:36 
S/c' Kunnikpya P., Thacheri House, 
Abd,roth Isländ., 

150. Naseemudheer .S.P., age 28 
bo Abdul K 11 Ad r T, Katachetta Saiornmapura House, 

Andioth Island 

151 AbduKayQO rn, age 41 
S Sa'eed Buhiri M , Kunchali House, 
Andioth Island 

152 Liyabuiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhihi, age 46 
Sb Kadei,'Pciumpalli House, 
Andioth Island 

154 Pathumii, ge 52 
Kolikkattu Naduvilkarn House, 

Andi oth J1ar\d 

155 Safiyu1h,ag&25 
11310 Harna IKya, Aliyathara I-louse, 
Andioth Island 
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156 Seethiao60 
Sb 	Assainai,Pachanal House, 
Andqth Island 

157 
, II 

Sadakkathulla, age 3 
S /6 Buhai i V K, Chettapokade House, 
Andioth Island 

158 Bashei, age 40 	, 

Sb 	Sayecd K , Kunrinashada House, 
Andioth Island 

159 Mohammed Kuiaishi, age 25 
S/o,Sayeed Mohammed, Karakunnel House, 
Andioth Island 

160 8 iiaj,age47 
S/oKidayeK., .Kunnumpura House, 
Androth Island.. 

161. MohaHid Rari, age 31 
S/U, Ha.iiza.Ko.yà K., Pathummapura House, 

dróth Island..., 

162 LinU1 Ad age 26 
S/oIJà1lakoya 1K C ,Palliyat House, 
Andjdtii Island 

163 Abdpl Jabbai, age 35 
Sb Kunni Seeth, Makkett House, 
Andioth Island 

164. Sajeed Mohaiimcd, age 54 
S./O. Kidavu, Poovadakkattu House, 
Andioth Island 

165 Attabi, age7 
'Ôuef K 4- 1 , Thacheii House, 

Andotf-i is!ahd 
Jc1I 

I i 
166 I3allu.s, 2ie 3' 

U/o KoyaI1nakoya P , Thacheri House, 
Andioth Island 

167 Yakoob, age 40 
S/o Kidavu K, Ammelam House, 
Andioth 1slaid 



• 	 •, 

Mohammeçl Rafee, age 42 
	 n 

Sb Koyaiiim'ckpya, Mayarnpokkada House, 
Androth IsIaid, 

Mullakoya, age 47 
8/0 Majeed K., Lav.àdakkal House, 
Androth Lsland. 

170 PookufllTi,a 	46 	, 
Sb Kidav P., Arnn1an House, 
Andoth Island. 

N4oharnrne Kasirn, age 46 
S/oYousa:f, Bâppathiyoda House, 
Androth Island.. 

Kadeej,age1 
Dbo J(idave K,, Thacheri House, 
Androth Isid. 

MuI!aI?, ge4 
DI6i1ae,3. Palathupura House, 
Androth iihd. 

1aizd61Ai2y,eed P.P, age 25 
S/a ,M .P'.Fathu11ah, Purathikkatt Puthiyapurarn, 

Andi olh Islafid. 

All Albar K.;e 25 
Sb Chcriyakbya, Kannathirnada, 
Andoth 1s1ard: 

bli age 33 
Sb Shaikpy Kunhal i House, 
Ai:oth 	artd 

Advoaft k1k BGangesh) 

S 	Versus 

Fhe Adminisrtor 
Adrijinistratibn ofthe U.T of Lakshadweep 
Kavarathi 652 555 

1?ej3aitrneniogriculture 
UTci.a<9'ep, Kavarathi 682 555 

Director. 

• •1 

cic ofiIyats 

173 

174 

W161  

176 

(By 

Applicants 
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• 	
Depaitiient of 

dhi staUon'pf the UT of Lakshadweep 
Iarvaa82 55 

Wo  

	

4 	Vil1ae (DSep Parichayat 
Andioth'Is1nd tepiesented by its 
Executive Officer 

(By AdOce: MRdhaki.ishnan) 

17. 	OA3)2I201. 

	

1. 	Jailer, age 35 
S/.O, 13auj.an Papnethechetta House 
Amini island. 

	

2 	Faiooq\ie age 33 
Sb Khacjet, Kulandarn House 
4minitsland 

	

3 	Abdulla Koya, age 50 
S/o Attakoya, Malika House 
Amini..ilhd. 

	

4 	Nallakoya, age 40 
SI/o Ablulla1Koya ?uthoya Kanniyrn House 
Amini Island 

	

5 	Au MohmJTed, age 47 
Sb Mohammd, Kombam House 
Amim Llan 

	

6 	Shaialudheen, age 36 
!oKidav', I(otechetta House 

Amini s1and 

	

7. 	Jbb P.0 age 36 
Sb: Chriya Koya, Purakkachetta House 
Aiiini Island. 

	

8 	Yousal, age 36 
S'o 	Bel iyabhadachatta House 
Amiñj sland 

r 111:.4-1,14.1. 
	 . ... 

	

9 	I\4uthKya,ge 33 
Sb ,Sayeed Sbeikoya, Mampui am House 

Respondents 

Applicants 



l Veisus 

1. 	] he Administi atoi 
Administi ation of the UT  of Lakshadweep 
Kavaiathi-682 555 

2 	Diicctor ofPanchayats 
Depaitment of Panchayats 
Adniiniti ation of the UT of Lakshadweep 
Kavaithi-682•5:55. 

District Panchayat 
Amini represented by its 
Executive Officer, 

\/illage. (Qw.eep) Panchayat 
Amini lslaid represented by its 
Executive Officer. 	 Respondents 

(By A\'pcateMr.S.Iadhakrishnan/M/s Sheriff Associates) 

.18 	0A30312013 

Aboobakei P , age 41 
Sto, Kuiihikunfti:Pa11am House 
Kavarthi Island:. 

Mushafa 	45 
/o Saycc B:akakada  1-louse 

1<,avàràih.i Isl'nd 
I

.  

Mohale'dShafi'M., age 34 
S/b I ai 	h4Ma1ika House 
Kavarah sih:' 

Abdul NathA.P., age 43 
S/0 çhcI'i)'ako)'K., Aynipura House 
1<avarathi Island'. 

Y acoo. b K.P., age 41 
S/u IKidave U.P., Kuttipapepura House 
1'avai'athi Island, 

AlikoyáK, ag31 

S/ 	ih P4 1iyam House 
I<avth"ath,i Isi 	l. 

/ 	 V 



7 	Mujeib Rehman U P , age 34 
/o Allko)Ia C K , Uthampokakada I-louse 

Kavaiaiii s1and 

1 

8 	'1 h.anaJoya \ P n age 43 
Sb Ukkas, Vadal&ilapuia House 
Kavaiathi Island 

9 	N'Iujceb Rehman B, age 30 
Sb I hangakoya, Birekal House 
Kavaratdi Islahd.. 

10. 	Sajitha P.,.age32 
D/oAli Aradani, Poovinoda 1-louse 
Kavarathi Island. 

11 	I3asheei P 1, age 44 
Sb Mohammed Palliputa, Puthiya 111am House 
Kavaiathi Island 

12 	Abdul Rafeek K , age 44 
S.1o. Ahrned Kat.timmada, Kadapurathaba 1-louse 
1avaiathi Island 

13. 	Slccm A,P.::a 	34 I  

S/P.Molianimed C P, Athampapeputa House 
Kavai athi Island 

14 	Mohammed I lussain P A , age 29 
Sb Khalid 1-laji K P , Puthiya Alikom 1-louse 
Kavaiathi Island 

15 	ShájhanJ k, 	35 
Sb Flanlzd, T'htiinikad House 
Kavaiathi lslai1d 

Aiwar A.P.,ag 39 
S/C) Muthu, Aynepwa 
Kavaiathi Island 

,: . 
Bashcer.S:. 

:.
.age35 

Sb I Iarnzath A 1, Safiyabiyoda 
Ka\'aiathl 1sIand 

18 
/o AbdOaRej, Melillaiii 

j'.avai athijsland 
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19 	1-Iamzath, age 27 
Sb Uman l-laji, Aynepwa 
1.avcycuh Island 

20 	Mujeeb Rehrnari, ag38 
Sb 1-Iam7ath A I , Safiyabiyoda 
Kavaiathi Island 

Mahikfan K.P.,:age 30 
S/o AbdUlla A, Kuttitäppura 
Agani kiand. 

I1iday.athu1.,la S.M., age ; 36 
SIoHamzath B ;K., Subaida Manzil 
Kavaiathi Island 

23 	Ansai PP,agc3l 
'/o Chciiya Koya K P , Pakichipuia 
läiihi Islahd. 

24, 	SulimanK..P., age 38 
S/.o Ki.davç UP., Kuttipappepura 
JKàvarathi Island. 

25. 	Yacoob.C;.P'.: age 40.. 
S/o YousuiJ Pleenakeel House 
Kavai atFn1  Tslhnd 

26 	N17md3n *P , age 34 
Sb Zakà iah Kochipura House 
Kavaiathi Island 

27 	Salcern V , ac 39 
Sb Hamzth \J&oda House 
Kavaiathi Island 

28.. Aakoyat3.,ag41 
>bo Aboobdekel M I, Biiekal House 
K\'d1 athi Island 

29 	Nauha\7  ,agc 30 
Sb Kra h ii M C, Palliveedu House 
Kav4l atli 1sl'tnØi' 

30 	Mohmrnd Iqa1 K K ,age 31 
5/o Kasni P V , Kunnamkalarn House 
lKavaiathi Island 

. 



01. Ashik Au i c P , ge30 
Chendipapada I-louse 

Kavaiathi Island 

32 Mohammed Rafi P , age 38 
Sb Chei iya Koya Pallicham, Pulipinnakad 
Ka\'aIathl Islard 

h 	) 

33 	Pookoya P P , age 48 
Slb Babujan M , Puthiyapuia House 
Kiltan island 

I-lussainali:K.P., a.ge.33 
S/Of Muhammed C., Kuttithayapura House 
Kavarathi Island. 

Sülairnah M.age 37 
Sb -1amzath M:, Maidanoda House 
Kvarathi Island. 

36 	Kaja Hussain C , age 37 
/o AhamrreId Kha. T.P., Chungam House 

Kaviathi Islan1 

37 	jehmanTK ,age38 
Sb Thiiilikad  1-louse 
Kavaiathi Island 

38 Mohammed Shafi K P , age 32 
S/o.Sa)'e.d POoA, Kakachiyapura I-louse 
Kavai athi Island 

39 Mohammed Rafl B , age 33 
Sb At.takidave F P , Beeianthoda House 
Kivaiathi island 

i 	 jr 	I 

40..R1çekage3 
bci 1\Iuthu Piileenkeel  1-louse 

I_i 	4 
Iavaiathi Islard 

I 

41 	Ummei K , age 37 
Sb Udu1a C P' 1  Thekila 111am 
Kavatathi Island 

42 Mohammed Rafeek, age 37 
Sb Aflai 1< P ,okaiachiyapuia House 
KclVcli athi Island 

1-louse 



(__) 
LL) 

45. 

rJ 

MOhcifl]!fled I3Jage 31 
Sb Kidave K P , Baiakaioda House 
Kavaiathi Islnd 

Jaleel P , 	ei 43 
Sb A1a Veloda, Po6vammada I-louse 
Kavaiathi sland 	L 

Delhah, ac 33 
Sb Moharnmcd I , Amanathakepuia House 
Kavàrathi Islan., 

46 

(By 

2 

3 

El 

Sharafudhth, age 24 
Sbb,Ali A.,Poo'noda House 
Kaarathi kl.nd; 

Advocate:' Mr.K13.Gangesh) 

.. . 	Versus 

fhc Admnistitoi 
Adrm7isti tion1  of the UI of Lakshadweep 
Kavaiathi-682 555 

Dcpi tmcit f Agi iculture 
U F pf Lakshdweep 
Kavalathi-6812 555 iepiesented by 
u.s ]IJiectoi 

Dii ecto! o Panchayats 
Dcpai tmcnt df Panchayats 
Admini sti udn' of the UT of Lakshadweep, 
Kavau athi-682 555 

I 	 I 

Ditiict Paichayat 
la\'aI athi i ci shted by its 

VIlage (D\'dcp) Panchayat 
Kavau athu Island i epi csented by its 
1 xccutive OffiLci 

Advocate M'- r. S R̀!  h"a lkr ishnan) 

OA 319/20 13 

1 C 13 aei, age 
S/b -1u*a,  Pathumeec1ta Ho use 
A'iI Jakd 

(By 

19. 

Applicants 

Respondents 



5. 	K.K.Razak, age. 27 
Sto. Khadei:kOya, Kunniyatarnkakkada I-louse 
Aiiini Is1ind 

6 	P Ashiaf, age 3 
Sb Ahamed, Pallarn House 
Aniini Island 

7. 	C..M6- osa,age44 
/o Attakoya, Keelachety House 

Ammi Island 

8 	}.Kasnikdy.ae 42 
S/6.Cheriyakoya, Balapp House 
Ami.nMs and. 

. 	J<Oya, age 41 
Sb I-ia1sakoya, chnrnthabelli House 
Aihini11ahI, 

JahenM,ae 33 
Sb Abdi1lakya, Madam I-louse 
Amini 1slahd. 

Pookunhi 
Sb T.C.Yousaf, Noormahal House 
Amini Island: 

(By Aybcat: r.l.B.Gangesh) 

' H 

Versus 

I 	MI- 1 1 

Anstrâh' bf the UT of Lakshadweep 
a'"arathi.68255. 

Applicants 



• 	. 	 f 

42 

2 	Dii ectol ol Ptnchayat 
Dcpu trnit of Panchayats 
Adm inisi ation of the UT of Lakshadweep, 
Kavaialhi-682 555 

3 	Diiectoi of Education 
Diicctoiate of Lducation 
Adminiw ation of the U f of Lakshadweep 
IKa\'alathl-682 555 

4. 	\/illagé (Dw.ep) Panöhaat 
Amiii Island represented by its 
ExeutiveOfticer.  

. 

Respondents 

(By Advocate Mi S Radhakrishnan) 

20 	0 A No 325/2013 

Mo] anmedAbdu1 Razak 
Sid. U.i.NalI,a.Koya 
Atalada I-louse 

idron :Islai... 

2. 	1... .Moosa 
1Kuidilam I louse 
1idanicnh Island 

3 	I!amLaKoya B 
c)/ Abdul Kade 
I3ii iyammada I louse 
Aiidro 151äd 

(l3y Advocate Mi K B Gangesh) 

1. 	1hç Admi iii stiatQr, 
Adminisu auon ol the Union Tei i Itoly 
oil. akshadweep Ka\'aiathl —682 555 

2 	he iiec{oi (Sdivices) 
Administi t1Qnof the Union Tei i itoiy 

C l. akThadcvcp 1 (Seci etai lat), 
Kcivaiafu - 682 555 

App1 jean t s 

3. 	Dcpartment of .Eiviornrnent of Forests 
UniOn !'crtidryo.f Lakshädweep, 
Ka\a1:athi 682 555. 	 Re s poii dents 
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(By A(\oat 	Radhakrishnan) 

21. 	Oi:376/2011 3 

Savad T.K., ag&40 
Sb MQhammed A.P., Th.irinikkaclu 
Kavarathi Island. 	. 

AbobbackerF.P,, age 	: 

Sb Härpzath K.P., Pallipurá 
Kavarathi Island, 

Aboobacker P.K.., age 34 
Sb Fathahulla, Puleenakeel 
Kavarathi island. 

4. 	.Jchangeer AF., age 32 
Sb l-lanieed,Aliapura 
Kavarnthi island. 

5.. 	Shajaan B., 	35 
So IKidaye, I3adayi 
i'av:jab ,  islnd. 

(By Ad'od 	Mr.K.B.Gangesh) 

Versus 

Fhe Administrator 
/\dmin:ist.ration of the UT of Lakshadweep 
Ka'arathi-682 555. 

Diicctor o1.Pnchayats 
of Panchayats 

Admuti auçn1  of the UT of Lakshadweep, 
1 	ithiL68 555 

3 	Depitrneit of Science & Technology 
Union ° Trri t'6rS/ of Lakshadweep 
Kavarath 1 -682 555 
represented by its Director 

4. 	Village (D)Weep) Panchayat 
Kavarathi Island represented by its 
kxccutivc Officer. 

(By Advoéaé: Mr.S.Radhakrishnan) 

Applicants 

Respond e uts 



22. 	OA 327/2013. 

I. 	Iarook,.ge40 
S/6 K unhikoè, Pu1i5pinakkad, 
Kavarahi. 1sftd: 

Ummer Fàrqk ;ae 38 
Sb V P. KasnH Karthola.pura, 
Kavarathi Island. 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1. 

 

The /\dministrator 
Administration of the UT of Lakshadweep 
Kav.arathi6$2 555. 

2 	Dii cc toi of Pcinchayats 
Dcpai tmcni. of Panchayats 
Adminiti 'aiion of the W of Lakshadweep, 
Ka\'diathi-82 555 

of fnvironmeri1. & Forests 
J, fl :'f' e ,. r jtoj., of 1.akhadweep 

Kavarathi-682. 555 

App1 i ca ilts 

. 

\/ilIage (Dwep) Panchayat 
Kavarathilslapd represented by its 
Ixcutive Of1cer. 

(13)' Advocate: Mr.S.Iadhakrishnan) 

23. OA328tZO13 

I. 	Si111a C.P.; age 34 
S/p 1vlohiinood 1 -1aj i, Chenci puia, 
Ka\'arathi.. 

Sainul Hameed PP., age 39 
S/o Anai K.1., Pokara Chepura House, 
Kavarah I.. 

Mohammed K,P., age 35 
S,'o 1 IaiathB,P., Karutholapua 1-l0use, 
K a vum hi..: 

age 41 
S/h 'V1ohaniieI Pillam I-louse, 

Respondents 



Kavrthi. 

31 
; ;Pa'ppadarn House, 

Applicants 

(ByA 

I 	 Veisus 

The Adiiistraor 
Adfriinistration bf the UT of Lakshadweep 
Kaviiathi-682- 555, 

7 

4. 

(ByA 

24. 

7 

3 

Direcor of Panchayats 
Department of Panchayats 
Adrniriistratioii of the UT of Lakshadweep, 
K v ar thi68:2 555. 

S  

of Educai.ion 
DirèOrate of Edjcation, 
Adin in istratior of the Union Territory 
3 I Lakshadwccp, Kavarathi-.6,82 555 

Yillage (Dwce1?  Panchayät 
Kavirathi island represented by its 
Lxecuti"'e Offlcr. 

d\'Ocatc: N4i'.S.Radhakrishnan) 

I .  

QA32/2O'131 
II 

1 hhiia I3jeum M M , age 38, 
\/o I ubrRáed,Madeena Manzil, Kiltan. 
Supevisoç 	Twisting Centre liltan 
DIstri.t Pa 1?chyat, K.i!tan. 

Shahul Ram.dP.K., age 50, 
Sb Sayed Ky,a.P.S., Tliottathakkara 
Stoc Kc1ei 1 .um Clerk 
Co I' i\ 1 iStiflg entre Ki Itan 

Pu?a 	Xi itan, 

T K azeenudeen, age 33, 
S4 	dla Koya, 
Kundm1<ijIa, Kiltan 
1'lelpei, 'Coii r'isung Centie Kiltan 
Disti let Panchayat, Kiltan 

Respondents 

A p lie ants 



(By 

'1 

3. 	The Chief I-Executive Officer 
Disrit Pahha'at Unit 
Ki ltän, Union Tlerritory 
of Lakshadweep-682 557 

(By Ad\'ate: Mr..aadhakrihnan) 

OA331/2013 

UusànjKC.,a ge.34 
S/ó Sayeed Mhmiiad AM. 

(House), Agatti Island 
UT of Lakshd'/eep. 
WoIdrig is asua1 labourer in the Department of 
Science &.Tephnoiogy, Agatti, Lakshadweep. 

1 lydeP. 
S/oSyeedBuhari 1-laji U. 
Pokkathappada:.House), Agatti Island 
UT of 11hàdwep. 
Woi king as,casua1 labouiei in the Department of 
Sc iric & Thnoi ogy, Agatti, Lakshadweep 

I 	
1 

Al Akai, K , age 39 
Sia 1-iii .Ci-ç. 

Chetlat Island 
JI QfLakhad\yeep. 
W01-kirig as dial laboiirer in the Department of 
Scie'hce & Thiology,Agatti, Lakshadweep. 

Nazrna Barkatl 	age 27 
SIo Séd'dikoya 
Kui iyathiydda I-1otse), Chetlat Island 
JT of takhadèp. 

casual l'abourer in the Department of 
Sêiê 1 	i?eé1ólo 1 /  

25. 

2. 

3 

El 

Respondents 
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Chetlat, Lakshadweep 

(By Adoct 	sip I AA 

Applicants 

lakose, Sr. & Ms.Daisy I.Daniel) 

y 'Versus 

The Administiaot 
UT of Lakshd W. 	Kavarathi-682 555 

Chaii:person 
Village (t)w€p) Pancha'at, Agatti-682 557. 

Chairperson 
/illage (Dwcp). Panchayath, Chetlat Island-682 554. 

The J uniorSpiti fic Officer 
Deaitrnen df Science & Technology 
Chetlat-682 554 

	

5 	The Junioi Scientific Officei 
I)epaitment of 5cience & Technology 
A,ani-682: 557,. 

	

6. 	I)i.ctpr ofapchayath 
Depàrtmeri àiPanchayath 
Kava•rathi-6.82 555. 

(By Addat: Mr.S,adhakriShnafl for RL4,5 & 6) 

26 	OA 33'312013 

S;ai:i 
Sbl6yalunhi 
Sailariivapuia, Kiltan 
Lakshadweep 

	

2 	KAzhai 
Sb Sayed Bubari 
tKui iyathivodu, Kiltan 

	

3 	A Ahand 
Sb Kunftikoya 

Iiapui a, Kiltan m  

(By Adv9cat 	l Mr M Haiiiaj) 

Re s p0 nd e ii s 

App Ii can ts 

Versus 



I 	Q.] 

Unioni i iftrofLakshadweep 
Kavai atti 

2 	Duectoi ofPanchayats 
Union le uitoiy ofLakshadweep 
KdVdI atti 

3 	Sub Divisional OCflcei 
Kll1.dn Island, Union Feu itoly of Lakshadweep 
Kilian. 	•. 	

. 

4. 	iftcctor, •. 	. 
Services, 
1fJ of Lakshadwecp, Kavai atti 	 Respondents 

(By Advote: Mr.SRdhakrishnan) 

27. . bA 344/2013 

KISSIiTi A.  
S/o.Atták), a P.P 
Aliathara, House, Andrott 

.la.laluddin N . 
/o Attakoya N P 

N c mngumma d a  House, Andi ott 

3 	fvlohammcd 1-lassan C E 
S/o.lKi.1i ikoyaSVP 
F.dayakkal;House,.Andrott 

4, 	Mohammed aTeek C. K 
S/olKoya.K.0 . 
Cheriy,i Kakkanal I-louse, Andrott 

5. 	Moiihiie.d.Kàmaluddin M.K 
SIO.S.ihabud..din Pookoya Thangal 
M wankakkada 1 louse, Andrott 

6 	4ô1imcl Basheei C 
Sb PoOkoya 
I d1akkal I louse, Andi Ott 

T. 	Nooi Lii Hassan A 
S/qI".a1lay :al<Oya.U.K 	. 
Attalada I louse, Andi ott 

.: 	1.. 	 . 



8 	Muishida Begum C N 
DIo Late Shsuddin Thangal 
Chemayath 1b1akath, Andiott 

(By Advocate Mi 1K 13 Gangesh) 

/ei sus 

1 	1 he Administiatoi 
Adminiti anon of the Union Ten itoi y 
ofLakshadweep, Kavaratti - 682 555 

2. 	Director ofPa;chayats 
D.ëpa:trnent of Pa.nchayats 
Administi ation of the Union Ten itoi y 
of Lakshad\veep, Kavaiatti —682 555 

3 	Depaitmenl. of Electiicity 
iJi ion Teititpi of Lakshadweep 
Kavarathi-- 6:82555 

4; 	V.i Iiage(DveePanchayat 
Andiod 1sla 	iepiesenied by its 
L\ccutive O11cci —682 552 

(By Advocate Mi S Radhaki ishnan) 

28 	OA 345/2013 

Ayshomma it C 
Diô lIamsa, E11hetta House, Agathi 

2. 	[3eIiathuniJ?V 
D/o Kasmi Koya, Puthanveed I-louse, Agathi 

3 	K a d ecia PL1K I 	 I 

I)/o Koya I Is.san, Punakad House, Agathi 
Ii 	 II 

4 	Abd'ul Mu{hiIfi\4 K 
Sb i\ttakoyi, Mayarnkakada House, Agath i 

5 	Abdtil Shukdoi 
SIO.Lates1: ;  
Melaiilam I louse, Agathi 

6. 	Hidayatimii,I.a M K 
Sb Aboobacket Koya V K 
N4akkashika1a4a I-louse, Agathi 

7 	frlan4oql P 

Applicants 

R es p0 n ci en ts 



[1 

10. 	NazerK 
S/o.Kidave 
Kunnikathiyapada I-louse, Agathi 

Ii. 	Shovkaihali M 
S/o..IJmmcr B 

'Iaayachqca House, Agaiii 

Sacd 1. 6ha11'1ed K 
Pookoya13 

Icpatt I-louse, Agathi 

NaseeiP 
S/o.N.4uthaiif K.  

athada 1Iouse, Agathi 

Abpoacker N.M 
S/O.Abdu.I,Raiman F 

1 afesa )1ani,iI, Agathi 

A 'bdi Sa1m.T.P 
SY&Chpria Koya C.P 
TI heIphiya 111am, Agathi 

Ai1dyaK1K ;  
S/b;M o h amnhled Koya 
1K)<1<ada 1 Jodse, Agathi 

AharC 
SIo.,Mohammed Koya T.P 
Chal lakJ<ad 1-Iuse, Agathi 

Abobckër K 
SIo.Saed .iça.'i.P. 
K a' ha'kapada Housc, Agathi 

. 	 •,, 	 S  

Svàd.1K' 
1laina0 Haji K 



• 	 :.:;; 	 . 

Kulaiiflodci 	louse, Agcithi 

20 Syed Moh mied 
Sb 	.A.bUiiP 
Mai iyuhoda1 Iousc, Aga thi 

21 ed 	oya B Muhamm 	lK 
/o Koya 

Biyathabiyoda 11ouse, Agathi 

 N1eesa M.K.  
Dbo.AbdullaKoya K.  
fVloolhamkakkada 1-lOuse, Agathi 

 KoyaP 
S/6K.unhi1kOYc1 . . 
Pondinodci 1-1oise, Agathi 

24 lKasniikoya K 1 
•Sq.APbck.e1KO.Ya 
Kania1haImiydda luthiya 111am, Agathi 

25 AboobaCkc.i U P 
Au 	Nvlohcinimed 

Uppathoda House, Agathi 

26 1adaiudheenV 
S/16 oyasaI' 
\/ah1d Mar17! 1, Agathi 

27 IKan1aunnlsa B P 
1)/a Mohammed S 
Bapathiyoda T louse, Agathi 

28. 11 	'dumi M 
!Y/c..tak.oya 
Maii iyam 'cviyoda I louse, Agathi 

29 ialFei AP 
Sb 	Sa'cd 13uhaii 	P 
'\iiyaptppada 1 louse, Agathi 

30 
/ 

M P 
hay F 

friarr1jui aipl louse 	Agathi 

31 ikP 
bo Muthukoya K 

Chciiyapappcida I-louse, Agathi 



. 

Sb. I-Iamza U 
Ummmeiodachelta I-louse, Agath i 

Syed Mohammed K.T 
S/o.i\boo Sala 1 
K,a1ant. h ithiyoda I-louse, Agathi 

ahàibd P.P 
S/d:SdedMohahimed 

1-louse, Agathi 

i\bduIla B 
S.bo1athahufla 
I31yashibiyoda I-louse, Agathi 

40, 	I Aajaromma T.P 
I)bo.Ahdul kderkoya P.0 
ifte.k ku PLh iyail lam, Agathi 

j seraTK 
I)/b.K1T11il3 
[fi:iii 1cJ<al jJuse, Agathi 

\'shi'i B 
S!o. S aye d A Ii K 
13 iyashabi'ocla I-louse, Agathi 

1 4riiyamb'i B 
1)/o.UmmeiC 
13atIthdi FIousc, Agaihi 
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9 44, RosJmna 
l)Io Sayed Abdul Rahman 
I'hachciiy llousc, Agathi 

45 Sakkaiiya P0 
Sb 	lIam7a K P 
Puthiya Pui a I louse, Agthi 

46 Cleuyakoya K 
Sb 	late Attakoya 
Koodam I-louse, Agathi 

47. Showk.athali 
S/QJae Attakoya 
Sailaniyoda I[ouse,Agathi 

48. 	Ni ssamu dh ceiLi V . K I 

p. Flamza C:K .(Late) 
Vadak Kecla 111am, Agthi 

49 	Chei iya Koya A K 
'-)Io Kpya l 
A1i 1a Kunnimmada I-louse 
Aâthi 1  

50 	jvlohammed Au c. P 
Sbo. Kasmi Koya A 
Chachalakapda I-louse., Agathi 

51 	Sayed Mohammed K 
bo Yousal A 

Kunnumpiii am House, Agathi 

(By AcIVo td Mi 1< 13 Gangesh) 

Veisus 

i 4he Administi atoi 
Adqin iisualion of the Union Teiiitoiy 
oil. akshadwdcp, Kavatatti - 682 555 

2 	Dcpaitmeni. of Agi icultuie 
Union I cii iwiy of Lakshadweep, Kavaiathi 
Rcpiescntcd by its Diiectoi —682 555 

3 	Di cctoi 01 Panchaycits 
Depal tjneiyi of Pnchayats 
Admmisti âtion qf the Union Teti itoiy 
61' LkshadweepKavai atti - 682 555 

Applicants 



614- 

4. Y  ilage. (Q(eë)Pancyat 
Agathi Islad 	resented by its 
E.xcutivd Qffide.r —6g2554 	 Respondents 

(By Avc;catd MS Iadhakrishran) 

29. ()A346/2O13 

1, Ummer Fai:ook Shafi 
S/o.Aboosala 
Malikakal HQuse, Arninii 

 P.A Sa,edaH 	1 
S1t.l lamzakdya 
Pulihiya Asha.bda House, Amini 

 Ràhaih E3ea 
D/o Ahamëd, 	': 	Malikakal House, Amini 

 Aharnedkoya 
S(o.Koyaldd\'u,. Surambi House, Amini 

 Vliyahi PC 
I)/o.Anthuko,'a, Palliyachetta House, Amini 

 I3èebI 	4.1, 	: 
MIfla House, Kavaratti 

7 \ly\ 
/o St1a koya ,LV adakk i ! apura, 

iii'àraiti 	'H 	 Applicants 

(By Acvpci.e:MrJK.B Gangesh) 

Versus 

lhe Adminisrator 
o[the Union Territory 

Kvaratti - 682 555 

2. Di.rectør ófi'?anchayäts 
piunt ofPanchayats 

cinh1nht1 àtiono [the 	inion Territoi y 
Lkhiid)eep, Kavaratti - 682 555 



• 	 ' 
3 	 u 

icptaK hadwee P 

tj 

IN 

3. 

1rj 	tèsend1 by Director of Education - 682 555 • 	.. 	 .......• 
• 	ii t 	I 	I  

4 	1i11age (Dwee) PancIayat 
Arnini Is1n rpresentd 

	

d 	by its 
uUv Officel - 682 553 

iT 
5 	Village (D weip) Panchayat 

Kavaiatti slafld repiesehted by its 
Executiye Ocei —682 555 

(By Advoct MIS adhakrishnan) 

30 	gk34712013 1  

Suhaiabi P 
Dlo JKunhikurthi 
Pallicha rn f4use, Kavaratti Island 

2 	Maharnoor M 1 
I)io l-lamzath' 
MoIakpui a }-Ioise, Kavaratti Island 

3 	 p 
pjbçiro tiód. 
Ulhknehr 1a\'aratti, Island 

il 
4 	mina P \ 

DIo AMdnaf 
P0th1)/aveedIi, Kavaratti Island 

5 	Saiomrna K P 
[)/o I bi ahirnk'uty 
j.eelakoch ictiyapuram 
Kavaratti Tsl4d 

6 

ciiattiIsland 

7 

appada House, KavaFatti Island 

8 	Beei Aynepblra 

p o Abduiahirnan 
Aynepura I louse, Kavaratti Island 

Respondents 



; 	.,. 
.1 

 56 

I 
RaIrnath 1guT1 B 4 
Ta1iya1i I useIIavaral Island 

Sadihath V M 
I)Io Vat iya Abdurahiman 
Vadakkurnela?tiadalTl, Kavaratti Island 

Rhiyambe 1' p 
I)/o Ahammed K P 
Tottathapui a, Kavaratti Is land 

Beefathumma B 
DIo Aboobacker 
Beei amthoda, Kavaratti Island 

Rhäih Beeguni P.P 
D/o.Attal K.P. 
Pochaiachepürä, Kavaratti Island 

l4aij anath 
D(o Muthu Aynapuia 
KuthippaJpepUra, Kavaratti island 

AdyOtMi I'L B Gangesh) 

Meisus 

fhe Adrninistiator 
Administiati 1dn of the Union Terittory 
oL akshadweep, Kavaratti —682 555 

Diiectoi (Scivices) 
Administi ation of the Union Feri itoly 
oj' I akshadv)dep (Secretariat) 

1-4 

Ka I iatt 1 r  

DiectQi ofIb1ustiies 
Unicn I cii itory of LakShadweep 
Kavai athi represented by the 
Ditcctoi of Industiies 

(By Ad,vpate: Mr.S aadhakri.shnan) 

9 

12 

13. 

(By 

2 

. 

Applicants 

Respondents 



31 	OA38/O13 
' I  

I 	I(unhiNç 
S/oShik 
Noorumchett 	1-Iou'se, Amini 

2. 	Aaloya . 	 .. 
Sto.Muhuko'a,. 
SLftárnbi Houe,Arh:ini. 

3. . Anwar Hussain 
I)/o,Essa 
Kottapura HUse, Amijii,. 

4 	ajitha Beegt.m 
.D/o.Sa'eed7bdul1a Kya 
I3eli House, Amini 

S. 	Hanëdathbi 	,. 

Monakka!lachetta House, Amini 

6. 	FTassainar 
S/.o.:Mohamn. 

imechettHouse, Arnini 

7 	KCNas 
S/O Jjlainsa 
Ki1vadachetta House, Amini 

(ByAdvdcater B Gangesh) 

Versus 

I. 	The Admiiii srätor 
Adrninistrtionof the Union Territory 
OF Laihadweep, Kavaratti - 682 555 

2. 	i7irécor of P'àrihayats 
tQanChayats 

Adminitratibri of the Union Terntory 
!idvycep 

i'aU-62 555 

3 	L3cpatnent oIL iucation 
Uri'iôi T1erritiry. Of Lakshadweep 
Kav.arahi rejresented by 
I)irector ofSEdtication T  682 555 

Applicants 



I 	, 

11e (Dw)icyat 
Arpirn Jla 1TçSnt%1 by its 

682 554 Respondents 

. 

(By Advoèate Mr SRadhakrhnan) 

32 0A350120U I 

Mohammed hIasan 
Sb Abdu Kadar 
Mohapurakkad House, Andrott 

2 	Abdul EIassn 
Sb Attakoya' 
Kaithatt House, Andrott 

.SayedMohaied 
/o. Aboosa ! 

:karchetta Houe., Andrctt 

Mohammed Hussain 
Sb Mohammed 
Ippathiyod House, Andrott 

5 	iijuddeen 	I  
Sb (ov 1ahirha I(oya 

Andrott. 	 Applicants 
.1 

(ByAyocat 1r K B Gangesh) 

Versus 

1 he Adimniçato 
Adrnfnistration of the Union Terntory 
of Lakshac1weep Kavaratti - 682 555 

2 	birector of Panchayats 
Pepatent df Panchayats 

iutrhpim of the Union Terntory 
p ytkhaq Weep 

55 
I 	 II 	

II 

3 	District PancIyat 
Kavaratti reprented by its Chief Executive Officer-682 555 

4. Village(Dwèep,' Panchayat 
)\ndrott Island represented by its 
Executive Qfficei - 682 554 

(By Advoca Mi S adhakrtshnan) 

Respondents 



519 

33 0A351/2013 

Mohamrnd Hussain 
Sb 	lndheen K C 
Bilutheth House, Andi9 

2 Salahudheen ?  
Sb Mutl'uk1oy 	1 
Kunthathaam House, Andrott 

 Hássan 
S/o.Attakby:.. 
KunjanattiCFe'tt, Andrott 

 YousaI 
Sbo.Pookoya 
Puthiya Eddyãkkal House, Amini. 	 . 	Applicants 

(By Advo(cate Mi K B Gangesh) 

10,  Versus 

.4,ra. 
AdtTin1stti0n of the Union Territory 
6 tLkshadweep, Kavaratti - 682 555 

2 birector olPanchayats 
Department of Panchaats 
AdminlstiatiQn of the Union Territory 
pf Lakshadweep 
K'varatti - 	82 555 

3 dcpartrnent of Women & Child Development 
Uiçn 	riIry of Lakshadweep 
KaVarathi 
Replesent$d 	y  its I)irector 682 555 

4 Vill 	(Dwee) Panchayat 
Ariditt Island represented by its 
rtxec tivcOffier —682 554 

5 Village (Dweep) Pancayat 
Arniru Islandrepresented by its 
Feutivd O'1ficr - 682 553 	 Respondents 

C 	S 	 I 

(By Adycati 	'dha)<rshnan) 

34 
I 

t 	I  
I 	I 



1 	Mohammed 1..iyaz Kha 

	 a 
SoPpun[fl 	sI 

2 	Mohn 	hroo' kI 
Sb SyeedMoFiniddoy 

3 	Mansoor Alt 
S/o.MuthtiJcoy 
Pentarnve1ipuraHose Andrott 

4. 	MOhammed F1sa.l 
S/q.id4eque: 
Makkct 1-louse Andrott 

(By Advocate Mi KI Gangesh) 

Vet sus 

Jhe Adrnmistiatoi 
Administi alion of the Union Territory 
of Lakshadweep, Kavaratti —682 555 

2. 	epartrnenidf Animal Husbandry 
Union I cit itoly of Lakshadweep, Kavarathi 
Rcpiescnted by its I)irector —682 555 

/ 	I 

3 	bIecFor pfanohayats 
beiinnt 81Piichayats 
AdrnistrtRrn' of the union Territory 
of Laksha1dwcep 
Kavaiathi-682 555 

4 	Village (Dwecp) Panchayat 
Andrott Island tepresented by its 
I xecutivc Officer - 682 554 

(By Advocate Mi S Radhakushnan) 

35 	OA353/2i1 

I 

fEi KIdav!1' 
'Iam-ikakkáda '-Iouse, Agatti 

(J 	.I  

i 	I 

Applicants 

Respondents 



2 	KMSuoOi 	I 

/o Chk1od\ob'anied 
Kee1  pur gatti 

3 	lPAhrnad 
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

KP.Hômakbä 
SIo.Aboobapker 	.1 
Karnalinalmiypda Puthya 111am House, Agatti. 

K.Showkathali• 
S/O.Sy. bchari 
Kondinoda House, Agatti 

6 	B. harafudheen 
Sb Urnrnei Ella 
I3eeyakuttiyoda House, Agatti 

7. 	V.K.Moháiiind Mukthär 
S/q.Abdulla k.oya 
Vadakk Kunninarnel House, Agatti 

8 	Abdul Rahirnan 
S/o.ideç1ie 
hlI'a 1-1cuseAgatti 	 Applicants 

V 	 I 
(By Advcat4i B Gangesh) 

r 

Veisus 

I 	he Adiinistrator 
Adrnrnistration of the Union Territory 
of 1 akshadwep, Kavaiatti —682 555 

2 	Department f Animal Husbandiy 
IRnion Teiiitaiy of'Lakshadweep, Kavarathi 
Reprcscncd Iy  its Dii ector —682 555 

1. 1 	1 

3 	1ecqi of Pichayats 
Dpa1 tLn'9t of Panchayats 
Admirnstàtipn of' 	Un the 	ion Territoi y 
ôflakshadwep 
Kavaratti - 682 555 

4 	Village (1)wePanchyat 
Agatt.i 1sland representd by its 
Executive Oifici - 682 553 	 Respondents 



Applicant 

	

2, 	TheDifector(Services) 
Administiation olthe Union Terntory 
ol I:;akshadwp (Secretriat), 
Kavaiaui - 682555 

	

3. 	I)epartrnet çfAgricultuie 
tJhiOrf Teriitóryof Lakshadweep, 
Kavatathi.- 682 555. 
Represented b its Direcor. 

(By AdvpCa Mr. S. Ràdhakrishnan) 

37. 0A35512613. 

	

I. 	Muthkoy 	.:. 
S/ . Shtik o a: 
,Kakkaal Ho use, Andrott 

2. 
/oAsinai 

Nurnad Hce, Andrott 

(By Advbcàt: 4r.B angsh) 

Versus 

1. 	Th Adrnini'aor 
Adminitrtion pf the Union Territory 
dl'Lkhadeçb;. Kävaratti - 682 555 

Respondents 

App! icants 



.5 

2 	I)izectoi of Panchayats 
Deprtrnent ol Panchayats 
Administration of We Union Terntory 
of Lakshadweep 
Kaviatti-682I5 55  I 

3 	Duectoi of Poit, Shipping& Aviation 
tJdritdr.ôfUakshadweep, Kavarathi-682 555 

Village (Dweép)Pachayat 
Ar)drott Islandrepresented by its 
Executive Officer - 682 .554 

(By Ad.qcate: Mr.S Radhakrishrian) 

38. OA356/2O1. 

Hajaomrnabi ... 
D/o.Koya Ki ave .M 

ithiap.adaH60'sq'I Kapeni 
:1 	

'••. 	I 
MKCheriyplpya 

Sharnxid;K'oY'a :1-laji 
Malrnikkakad. Hpi4se, Kalpeni 

• :,.. 	 . 

(By Advoëate: MrK.BGangesh) 

Versus 

	

I. 	'l'heAdiiihitrator 
f the (Jiion Territory 

p,Laks1,p, Kvajatti - 682 555 

. 	 S•• 	
. 

	

2 	bitctd ofPrehayats 
pti9nt çI Panchayats 

\dinistiaion tf the Union Territory 
S 	

• 

QçLsbdwp 
kti 7 6255 

Vi!fa,e (DWk) Ppchayat 
Kalpeni Island çepreseted by its 
Executive Officer - 68 552 

(By Ad,'ate: M':.S, :adhkrishnan) 

39. 	)k7/2O 	
. •• I  

	

I 	AKAbdUlSlaIi 
Sib qhiiyaisoya 

itc 	 II 	I 
I 	• .. 	 .• 	 S 

5 	 . 	I 

Respondents 

Applicants 

Respondents 



•1, 

Alikakada 	Kalppni 
.n. 

2. 

Mac1dUih, J1pei5i 	L 

3 	p Saker 1-lussii 
Sb Mohammedl Kova 
Pêechiath t-çe, kalpéni 

4. 	Abdul Lathi 
Sbo.PaIlat.h Kurhi Koya 
Nenernpappada 1-louse,; Kalpeni 

5 	Attakoya 
Kasmi Fpya 

1unhipuva1ci House, Kalpeni 

6 	Abdul Naser 
Sb Muthu Koya 
Ma1mikaka1a J-ouse, Kalpeni 

7. 	M.K Kha1ee. 
Sbo.Hama.. 	yd 
Malmikakaç1a House, Kalpeni 

8 	Mohamm' d 1aser 
Sb Mohammed Koya 
Peechyt1 House, Kalpeni 

.' 	..... 	. ... 

9 	MeflaHcrnn I 

q. . 	I  

Man.me1 House Ki1peni 

10 	Cheriya Koya 

t"iediyam 1-louse, Kalpeni 

11 	Mohammed'Koya 
So Kunhi oy 
C'hcriyapui akd -1ouse, Kalpeni 

12 	*bo\ckei 

So 	ip1 I 

1a1hibia 1  1Juse, Kalpeni 

13 	K'1asmi kcya 
oKuhh Koya 

Math11kadan11a1 1-Iouse Kalpeni 

. 



65 
w i 	 I 

I. 	•I 
14 

ic1 j 	_L bt 

Kalpeni 

15 	Abdul.Ilakeern 
Sb Cheriya koya 
Melachedarn i I-louse, Kalpeni 

16 	14ajirommabi 
[)bo Kasmi Koya 
Akkara I louse, Kalpeni 

.'., . 	. 	. 	. 17 	Humirath 
Dbo Abbas 
Arakalar Hod, Kt1peni 

18 	Rasheed 
Sb Koyarnnla 

lanjiyenam House, Kalpeni 

19 	Abdul Gafooi' 
Sb Kasmioya 
Kadapurat.4illam House, Kalpeni 

1' 
20 MIoya 

S,?'ooIçoy' 
1eâdarn Hoise, Kalpeni 

;;;41 	ii. ':...: 	 .•.; )'i ... 
21 	1 	Saiiya 1 	I 

Dbo Moosa K C 
Pithiyapura House, Kalpeni 	 Applicants 

(By AdVb.cate MhK.13Gangesh) 

	

1 	
Versus 

fh Administrtoi 
drninistaiioi of the I)nion Territory 

c'takl4dweep, Kavarathi - 682 555 
I 

2 	tarher of tAgiiculture 
Urbn jfeir1to'of Lakishadweep, Kavarathi 
Repreented by" its Director 

3 	Directoi of Panchayats 
[)epaitrnent f Panchayats 
Adiiitrãti:pri of the U:hion Territory 
of I akshadweep, Iavaratti 



4. 

66 

1 	 . 

Vi1lge (Dwep) Panchaat ,  
dcnd Tntecentdbv its 

Respondents 

Keela Vil1.ttom, Amrii Island: 
Lakshadveep. 

(By Ms.Shahna Kai.  

:versus 

YU:lge 	 p) Panci.yath 

Amni Island 
Represented by the Chgur Person 

S.crer.y 	H 

Department of Panchayath, Kavarathi 

t)irectôr 
Em.pl9ymert, and Training 
lJhi .O,,  fi Teri- it ,ory, Of'Lakshadweep 
Ka,athi 	,.. 

(By Adyocate MrS Radhakiishnan for R 2&3) 

41 	OA9/2Qi 

Muthukoya 	I 

Mampuiam House 
Amini I.sind;.LakhadweeP 

(By Advocate Ms Shahna Karthikeyan) 

Ve.us 

1. 	Vii:ag.(Dwep) .Panchayath 
Arnni Island 
Rresnted by the Chai1i Person 
Piñ 1-I682 552 

2 	Sectthiy 
13prtment of Panchayath 
1Kavaia4thi —682 555 

App! leant 

Respondents 

Applicant 



. 	

4 

1 

I \  

3. 
Engent 4td Trairni 

'7 

4L: 	
.,:,.,r. 

K'rathi- 682555 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

RabeehatIüla B.P.,:agd 35 yars, 
Sb. MohthiimedKoyaT.N., 
Labourer,: Kiltan; kesiding at \a!i'apura House, 
Kiltn Island: 	: 

(By Advoate Sii P V Mohapan) 

Versus 
hAdrninitrator, 

Ui.. of Laks}adveep, 
Kavàrátti682 555, 
IElecriçal .I)ivision, Kavarathy. 

.D . .rct.r óf.Panchayat,.. 
Deparrnent of Panchayat, 
Adrp,n.s alion Qf UT o Lakshadweep, 
KLt.62 555. 

3 	çfl- iI,xecutve Officer, 
ilgc Dwdep Panchayat, Kiltan-682 557 

(By 	a Sii S adhakrishnan) Advoc te  

43 0A363/2013 

Y a s e r Ara lath M V , aged 28 years, 
S/o. E S 	a eikoya, Lbburei, Animal 
Husbandry 1Jnit,jltan, Residing at Moulana Veed, 
Edayaka'1 Kilah Lt s l an 1 

i 	1 	1 

(By AA/ 	Sti? 	4ohanan) 
: 

.4 	
.. 	

:. 	.4 
I 	I  

' t 	i 	 Versus 
i1It. 	 [I 

I 	. 	 ' 

rh AdrninitVatoii, 
UT of' Lakshdweep, 
Kavaratti-682 555 

2 	Director of Panchayat, 

Respondents 

Applicant 

Respondents 

Applicant 



4 

Depaitment Pnchaya, 
Administiation df UT fLakshadweep, 
Kavratti-6S2 555 

. 	.:•.. 	 : l. 

l I  

3 	1 he Veteiinai1i Assistn'Surgeon, 
Office ofthe Veten'ary Assistant Surgeon, 
(Animal 1-lusbandry Uni, 
Kiltan Island, Lkshadwçep-682 557 

4 	1 h Chaiiperon, Vtllag Dweep Panchayat, 
Kiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (R1-3)] 

44 OA 364/2013 

Abdul 	bish,S/o..Sinul Mid P., aged 27 years, 
Malikakal,.Ki ltan,.I I. of Lajçhadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal I lusbandiy Depaitment, U T of Lakshadweep, 
Kavarathi 	 I 	 Applicant 

(By Advoçat.c Mr$ IDaisy I Daniel) 

Versus 
.. 	... 

'''r.... 
1 he Administrdtor 

Union Tei r'itory of Lakhadweep, 
I.a'arathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3. bu ectci of Animal Husandry, 
U. 	oil  Lak4sha'dweep, 1avarathi - 682 555 

4 

	

	irctor ofachiath)pepament of Panchayath, 
' ;Kavaiathi 68 r-2 55 	 Respondents 

[By Advcate Sri S aØhakishnan (RI, 3 & 4)] 

45 OAN0 366/2O13 	
I 

Mohammed Kasim 
S/o Sa y'ced 
kartntp.0 aItie 

nd rot.. 	:•. 	 ..'. 	. 
A.

2 	Mhathrne'd Husain K C 

- 



The Acirrinistrator, 
Aii'instratipn' I the Union Territory 
ol Lakshadweép, Kavarathi - 682 555. 

The I)irector ofPanchayats 
• Depavtrnent of Panchayats 

dmin-istrafil o n of the Union Territory 
(I1akshadweep,Kavaratti - 682 555 

3 	1 aIçhadweep I)evelopment Corporation Ltd, 
PdrL 666-61 iTower, Andrott - 682 554 
Represented by its Officer in charge. 

DictQrate of Ar & Culture 
Administration Ithe Union Territory 
oILakshadëp Kavaratti —682555. 
Represented b its Director. 

I)irecirofAgriCyltUre 
pepqYjeni, 6\:gric4ure 
AdminitaUofI'o! the Union Territory 

j'Lal.shadweel, 1avrttti —682 555 

6 	\Tilhie(I1weep) Panchayat 
s.  by its 

Executive dfficer— 682 554. 	 Respondents 

(By Adi'ocatë Mr. S. Radakrishnan) 

46. OA368/2OI3H 	• 

1.q a oyagq7 jers, Sb. Pookunni A., 
Puthly? CIjitttapOkda 14ouse, Andrott 

F 	 i 	 1 

2 	idai,'ed 1 years, Sb Sheikoya Thangal, 
KaUn 1 t  11o'u,Adiott 



dheen Thangal, aged 28 years, 
ideth House, Andrott. 

4.  

. 

4 	Moharnnl'ed Syyd S 1nar1 ,A aged 23 years, 
Kándeth House, Andrott. 

vlohanimed Salirn, dgèd44years, Sb. Kidave A., 
Panchanal I-louse, AndrotL 

Khair, aged 32 years, SIo. Muthu, 
Puleenakeel House, Kavaratti. 

AbduIbari aged 34 years, Sb. Hamza Koy, 
Monalkal House, Amini. 

Sa'ed Koya, agd 44 years, Sb. Pookoya, 
1-louse, Arnini. 	 Applicants 

(By Adocae: Sri K.BL Gnh) 

Versus 

The .Adminislsator, 
Adrriin,istraiiop, of the iion Territory of Lakshadweep, 
l6vartti-682 55. 

1)ièctcr QfPa'nchayat :  
paThént oflaridhay.ats, 

A1ITi$sttiQn of the Union Territory of Lakshadweep, 

lYe 	ènt:of Agricu!thre, Union Territory of Lakshadweep, 
Kavãrthi, Reré,erted by its Director - 682 555. 

Village (Dvep) Panchayat, Andrott Island, 
ie.resented by its Executive Officer - 682 554. 

Vil lage (Dwep) P'iichayat, 
Kavaratti I sIán repreented by its 
Lx.ecptive dffic:er- 682 555. 

6 	Yillge (Dweep) anchayat, 
by its 

Ied*c )fjficç 	 Respondents 

(By 

47. oA369/2o13 



. 

11 

Sulfeeker, aged 42 yLals, Sb 	Sayed Mohammed, 
::iiyapdra 1oue, Aridrtt; 

2 Mohammed NasLr, aged 44 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 M9hamrned Ilussain, aged 48 years, S/o. Nalla Koya, 
Pallippuia house, Androth 

4 Kunhiscethikoya, aged 51 years, S/o. Muneer, 
PuthiyaVh H.u:é. 

5 Chei iyakoya, aged 32 'ears, Sb 	Nallakoya, 
Ferurnpa11y House, Andrott 

6 Noorul Ameen, aged 36 years, S/o. Shaikoya, 
Pandath Puthjya Pura I-louse, Andrott 

 11aiiza.koya, agdS.2 yàrs., Sb. Koya Kidave, 
Chekkarakkad 1-Fouse, Andrott 

 MOhammed 	.aim.g&d 37 years, Sb. Ahammed, 
Aynada Chei.ta House, Andrott 

9 1aiman, 	ged 33 yeas Sb 	Nalla Koya, 
JnanVpaUa I louse, Andrott 

10 Mohthmed Flussairf, aged 30 years, S/o. Pookoya, 
Pattakal katt House, Andrott 

11 Mohammed Iasim A, aged 39 years, Sbo Yousuf, 
Ammelam Iloise, Andrott 

12 Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunnel]  I louse, Andrott 

13 t3ahee, aged 41 years, 	bo Koyamma A, 

ih, 	 I I 

14 	 aged 4 years, S/O. Thang Koya, 
Jehey I hattarn Pokkad House, Andrott 

15 	aed hihabpdhin acd 32 years, Sb Koyamma Koya, 
Shaikkinte Veetal Padipura, Andrott 

16 	Mohamfrredluwañ A1i, aged 27 years, Slo. Kunhiseethi Koya, 
Puthammadam 1-louse, Andrott 

II 



/ qt 

72. 

1 7 	Soudabi K C P, agcd 2years, D/o Attakoya, 
Kudambattu, çhei iyapura House, Andiott 

18 Mohanmed Kasim, ae443  years, Sb Sayed Mohammed, 
Pappet 1-l6use, Andrott 

19 	Kateern, aged 28 years, Sb Koyarnmakoya, 
use Alivathaia Ho 	Anthott' Applicants 

(By 

1 	1 he Adminitiator, 
Administration ofth 
Kaarti-655.• 

geh) 

Versus 

Jnion Territory of Lakshadweep, 

2 	Directoi of Panhayats, 
I)epartment oi' Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaraw 	82 555 

3.. 	Vi1Iag (Dveep) Panchayat, Andrott Island, 
•. 1 	j 

represented by
.
its Executive Officer - 682 554 

(By Advocate Si 1 S Radhakrishnan) 

48 OA37O/2013 

1 	Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyod Hpuse, Kavaratti 

2 	Musthald, a6d1 36 ye91, S/o. Harnzath, 
lçJ 11ikanapurjiouse, I.a\'aratti 

3 	 37 yeaS Sb Koyamma, 
chçith5a büs, Kvaratti 

4 	S,Shaeena, 4ed 30 yars, Dbo Khamar Khan, 
Sainabiyoda I-{cuse, Kavaratti 

5 	Ayshabi, age 36 years, Dbo Hamzath, 
Keelakocha5ura HOus, Kavaratti 

6 	Sharneena, ag 	6 years, Dbo Ibnu Maja, 
Valiyah F1ous, Kavaiatti 

7 	M'dat, edi36 gears, bi0 Hamzath, 
B 	FIpu, favarati th  
1 

Respondents 



8 	lamIa l3cegurn aged 34 years, D/o Kasnii, 
Muthibiyoda IIOLI'c, Kavaratti 

9 	Mujceb Rahman, agc.4 38 years, S/o. Abdul Khadei, 
' Monapw akad Hou, Kavaratti 

(By Advocate Sti K B (angesh) 

Versus 

The Adminktraior, 
Administration dl the Union Territory of Lakshadweep, 
Kavaratti-68 555. 

Director of Janëhayats, 
Department: of Pahcha'.ats, 
Admin1s1rat116of the Union Territory of Lakshadweep, 
Kavatatti - 682 555 

3 	l)iicctoi ate olMcdical and Health Services, 
Thioh ciri't 	of Lakshadweep, Kavarathi, 

Reiresented byits Director - 682 555. 

Village (DWc:p) Panchayat, 
lávartti Es!'nd represented by its 
lxccutive .OlThr 682 555. 

Villagc (I)eep.) Panchayat, 
Añdrot : IsId.picscnted by its 
I xccutivc 0111 c er 682 554 

(By Advocatc ii 	Radhakiishnan) 

49 	OA 171/2013 

1. 	P. Naseer, a g"e & 35 eas, S/o Kunhikunhi, 
lal licham House Kav.ratti. 

2 	P 1 Naseci, 4ged 32 yeats, S/o Harnzath, 
Puthiyä II lam, Käviratti. 

3 	P Ramla 

 

13ccgLm agi 34 years, [)bo Kunhi Koya, 
loovumcda I Iuse, Kavai atti 

4 	P 	AboohakQl, aged 36 years, Sb Muthu Koya, 
Puthiya Veedu, 1(avaiati 

Applicants 

Respondents 



5. 	Shaina 13. eegtm,ageI 24 year.s, DIo All, 

L 

6 	Sulaikabi, aged 43 yeis, D/o Kojan, 

Puthiya I llàiin Karatti. 

7. 	Abdul Razak, aged 28years, S/o Mullakoya, 

•Sarahiyoda F-louse, Ka,atatti. 

(By Advocate: Sri K.B. (1anesh) 

Versus 

I . 

 

Applicants 

. 

The Adiii1istiO1,... 
Administi ation of the 
t.J nlOfl l"c'iitoi Ol' I..,a:k.hadweep, Kavaratti. 

2 	I)cpai tmcnt of A iii ma! I lusbandi y, 
Uiiioi 'Ic ftift'of Lakhadweep, Kavaratti 

CI)1 csc.ntcd by its I)ii edo! 

1)irector o!'Paëhayats, 
l)eprtncflt of Panchayats, 
AdniiiiistratioflOf the 
Union 'l'cnito1y of Lakshadweep, 
Kavaratti, 

Vi!jgc(D\cep)PanclTh/at, 
Kyri lsl'aid represented by its 
I'êut.k'e Officer. 

(By Advctë Sri.S, Radhakrishnan) 

50. O.A Nd. 372/2013 

jamaludhecn,.S/o. Abdulla U.C. 
MudakkiyodaJIQUSç, 
1Kidan'iat. 

(By AdöcatcMr. KB. Ghcsh) 

• Versus 

['he:Adniinisatbr, 
Administi 	f the Uiion I cii itoly 
ot kha 	ep;i<avaathi - 62 555. 

'l'hd Dircct6r (Sëvices) 
AdminstrationOf the l.4nion Territory 

Respondents 

Applicant 



lu 
of Lakshadwep (Secretariat), 
Kavaiatti - 682 555 

3. 	Department of WeiglYts & Measurers 
Union Territory of L1akshadweep, 
Kavaiathi 6:2 555. 
Represented by its Director. 

(By Advocate Mr. S. RadEhakrishnan) 

51. OA 373/2013 

Abdul Sa.lem, aged .32 years, S/o Nal!akoya, 
Ummertftakkada House, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gngesh) 

Versus 

The Aditiiiiistrator, 
Administration Of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	I)irector of' Panchayats 
Department of ?anchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-68.2555 

3.. 	I)epartment of Science & Technology, 
Union Tetritory Of Lak.hadweep, Kavaratti 
represented by its Director.-682555 

4. 	Environment Warden, 
I)epartment of Environment & Porests, 
Andrott-682 554. 

5. 	Village (Dweep) Panchayat, 
Androth Island represented by its 
Executive Oflicer682 5 54. 

(By Advocate: Sri S. Radhaktishnan) 

Respondents 

Applicants 

Respondents 



	

7' 	
. 

52. 	0 .A N.e.... 38W2 013. 

Nasar P. Muha.rnmed Nasar 
Sb. Nallakoya., 
Puthiyath I-louse, Androth Island 
Union Territory c5f Lakshadweep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The I)irectot (Services) 
Adrninittation of the Union Territory 
of Lakshad weep (Secretariat Establishment Section), 
Kavaratti Island 682 555. 

[)irector of Panchayats 
Union Territory of Lakshadweep 
Kavaiatt:i Islati:d - 682 555. 

The DirectOr 
Agricultural Iepartuient 
Union Tern wry of Lakshadweep 
Kavaratti Island 682 555. 

Plant ProtectiOn Officer 
Office ofthë Plant Ptotection Officer 
Androth, Unioli Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. 0A381/2013 

B. Saidali, S73 /o late Mohammed Koya 
Palliyachetta, Bandayarn House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late MuthuzkOya Kattampalli Poomada, 
Kalkkandty'Odä HOse, Agatti Island, 
Union Terrtory of Lakshadweep. 

K.G. Jamaliddin, Aged 40 years, 
S/o late Umnier, Mariyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 



7.7 

4. 	T.K. Saroni.mabi, A.ged 36 years, D/o late Kunhikoya 
Keelaillam Thekkelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.: Anilkumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat., 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Office, Kavaratti, 
Union Territory o Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchaya.t, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Iadhakrishnan (R.l,3 to 7)) 

54. OA 384/20:13 

Ishaque A.C., aged 35, Sb. Junies T., 
Bus Helper, Disttict Panchayat, Kiltan, 
Residing at ArakkaIa Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
Sb. Kasmikoya P.P., Bus Driver, 
I)istrict Panchayt,.Kiltan, 
Residing at Kattichérta House, 
Kiltan Island, UT of Lakshadweep. 



3. 	Noorulla SM., a.ged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director Of Panhayãt, 
[)epartment of Panchayat, 
Adrn inistratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief lExccuive Officer, 
District Paichayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. 0A386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

A. Ismail, agd 45 years, Sb. Eassa, Andrati Yoada, 
Arnini IsIar4UnionTeiritory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Pe:echandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Am mi Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Uiion TelTitory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini 1slandtJtiioii Territory of Lakshadweep, Pin —682 55. 

Jafeerulla ..C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Arnini Island, Uniofl Territory of Lakshadweep, Pin —682 552. 
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Abdul Sa1äi•A., aged 38 years, Sb. Khader Thonanada, 
Aminipura, Athini Islnd, Union Territory of Lakshadweep, 
Pin —682 552, 

Noorul Hassah K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, j mini Is1nd, Union Territory of Lakshadweep, 
Pin —682 552.. 

Jalal B.M., aged 31 years, Sb. KhaderT., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

NajeebA., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin 682 552. 

Nafeesath U., aged 35 years, D(o. Eassa Kottappura, 
Unnarri, Amini Island, Union Territory of Lakshadweep, 
Pin-682552. 	 Applicants. 

(By Advocate: Sri 5hiraz I3hava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Ad.minitrator. 

The [)irector ôfPanehayaths, 
Department of Panchayath.s, 
Adiiiinistratioii of the Union Territory of Lakshadweep, 
Kavarathi 682 555. 

The District Parichayth, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (Dweep) Panchayath, Arnini Island, 
Union Territry of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhak.rishnan) 

56. OA 388/20.13 

P.P. Amanull:a, aged 38 years, Sb. Sayed 
Mohammed P.K.., P'thiya Pandara.m, Kiltan, 

2. 	Mubaraka Baflu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal House, Andrott. 



eo 

I 
3. 	K.. Sajeedkhan, aged 26 years, S/o.Cheriyakoya, 

Kunnel I-louse, Arnini. 	 Applicants 

(By Advocate: Sri K.B. (Iangesh) 

Versus 

The Administtor, 
Adrninistratiori of the Union Territoty of Lakshadweep, 
Kavaratti - 6-82 555. 

I)irector of Parichayats, Department of Panchayats, 
Adrninistratioh of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Animal Husbandry, Administration of the 
Union Territory of L-a.kshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Arnini Island - 682 554. 

Village (I)weép) Panchayat, 
Ki Itan Island, represented by its Executive Officer-682 552. 

Village (Dweep) Pa.n -chayat, 
Andrott 1s1an -d represented by its Executive Officer-682 553. 

Village (DwCep) Patfchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

C.N. Abdul Hakeem, aged 38 years, Sb. Koya, 
Cheriyannalll House, Kalpeni. 

K.I. Cheriya.lcoy K.C., aged 48 years, Sb. Pookoya, 
Karupathaillarn Huse, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P., 
Konhankakkda Ilouse,Kalpeni. 

C.N. 	 bri, 	wars, DIo. 
Cheriyannallal Hoiiitse, Kalpeni. 

1-larneedabi, aged 41 years, Dbo. Rainalan, 



FI1 

Pakkath liouse, Kalpeni. 

A.T. Sheemabi, 42 years, DIo. Hamzakoya, 
Athanarn I hottam House, Kalpeni 

A.K. Muthubi, aged 53 years, DIo. Cheriyakoya, 
Alikakkada F-louse, Kalpeni. 

8, 	K.K. Habusabi, aged 42)/ears, DIo. Sayed Mohammed Koya, 
Kandarnkalarn I-louse, Kalpeni. 

Bambathi, aged 43 years, [)/o. Ahamm.ed P., 
Chadachlyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House.,Kalpeni. 

NaseernaM.P., aged 33 years, DIo. Mohammed K.P., 
Mayamkakkapura House, Kalpeni. 

Hurnairath P. aged 42 years, DIo. Sayed, 
Poodiyath 1-louse, Kalpeni. 

CO. Balkees, aged 53 years, Dbo. YussafK.V., 	 7- 

Chadachiyocla House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda 1-louse, Kalpeni. 

15, 	K.C. Abdul Laffar, aged 38 years, Sb. Aboobäcker, 
Kuttiyachada. 1-louse, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader, 
Mara! House Kalpeni. 

M.P. 1-lajira, ag:ed36 years, Dbo. K.P. Mohammed, 
Mayamkakkeputa House, Kalpeni. 

C.G. Naseema I3eegum, aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyacharn.anGath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya,aged 33 years, Sb. ChariyakoyaE., 
Ko!iyaia Hoise, Kavaratti. 

1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura House, Kavaratti. 
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Jaffer, aged 3. years, S/o. Hasan T.P., 
Kaladi House ;Karatti. 

Basheer, aged 36 years, S/c. Mohammed P., 
Kunninarnel House, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha; aged 55 years, 1)/o. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38 years, D/o. Mohammed P.V., 
A!achaoppada 1-louse, Kavaratti. 

Raziyabi, aged 33 years, l)/o. Au, 
Kunnumpurarn 1-louse, Kavaratti. 

Shamshadb'eguffl, aged 31 years, DIo. Kuttiyamrned, 
Kunnam 1-louse, Kavaratti. 

Jameela, aged 37 years, D/o. Kunhikoya, 
Fathirna Manzil; Kavaratti, 

Lilar, aged 28 years, S/o. Aharned A.P., 
Kadapuratha11am, Kavaratti. 

Nooru! Amen, aged 33 years, S/o. Sayed Buhari, 
Palalam 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain 13.., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammedali T.P.., aged 35 years 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam 1-Iothse, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K..P., 
Chonam I-1ouse Kavaratti. 

Mohammed 1afi, aged 37 years, Sb. Hainzath 1-laji A.P., 
- Molokepura House, Kavaratti. 



Mohammed haffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya A1iktn, Amini. 

Abdul Raheern, aged 34 years, Sb. Abdu Rahirnan, 
Aynepura House, Kvaratti. 

Mushin, aged 39 years, Sb. Nalla.koya, 
Kuttith,ayapura House, Kavaratti. 

Akbar T.P., aed 33 years, Sb. Kidave K., 
Tharamrnakeura 1-louse, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Palarnkakkada House, Kavaratti. 

Na] umudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham 1-ious, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoiden, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agarn House, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.l., aged 33 years, S/o. Attakoya, 
Mukriya 111am House, Kavaratti. 

KadisIa, aged 44 years, [)bo. Ukkas, 
Urnbiapura House, Kavaratti. 

C.P. Abdul-Razak, aged 42 years, Sb. Mohammed, 
Chamaathara House, Kavaratti. 

K. Abdi1 Rashdu, agedA2 years, Sb. Hainzath, 
Kunhi1iyoda . Huse, Kavaratti. 

C.P. Raheern, aged 31 years, Sb. Harneed, 
Chandipura I-louse, Kavaratti. 

M.T.P. Habeeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura I-louse, Kavaratti. 



•-"• y.., 

Moominath, aged 37 years, DIo. Kidav, 
Neliyarnpura House, Kavaratti. 

I-Ia! ima, aged 35 years, D/o, Koyamma, 
Tha!ee1epuraHouse, Kavaratti. 

Sayed Abdu!aheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummaitnanodda I-louse, Kavaratti. 

Abdul Reheêrn, aged 30 years, Sb. I-Iarnzath, 
N/lannayapura House, Kavaratti. 

Mullahi U.P., aged 38 yeats, D/o. Hamath, 
Ulikanapura MOuse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàmkalam, Kavaratti. 

Muhsin, aged 38 ye'ars, Sb. Koyamma, 
Kunnumpura 1-IouS'e, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanila.m House, Kavarat.ti, 

Mariyomnabi, aged 36 years, Dbo. Mohammed, 
Katt i ku lam House, Kavaratti. 

Mohammed Shall, aged 33 years, Sb. Ahammed H.aji, 
Pakichipura I-louse, Kavaratti. 

Mube.ena, aged 23 years, I)bo. Sayed Poo, 
Ne1iyámpuHouse, Kavaratti. 

Salma,a.ged 22 years, Dbo. Cheriyakoya, 
Vadakila ptira House, Kavaratti. 

Muhanmed,aged 32 years, Sb. Attakoya, 
Vadki lapura, IKvaratti. 

Sairabanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal I-louse, Amihi. 

Mohammed Ali P.M., aged 27 years, Sb. Hamza, 
PuthiyaManiil, Amini. 

Cheri•ko'a, aged 41 years, Sb. Abdul khäder, 
Pandaiam House, Arnini 

S 
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Cheriyakoya ;M.C., aged 32 years, Sb. Harneed, 
Melachetaa 1-louse,Kadmath 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadakki1apua I-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Hameed, aged 21 years, Sb. Ibrahirn, 
Melachefla I-louse, Kadmath. 

74, Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, a:ged 46 years, Sb. Khader, 
Attalada 1-IoLise.,AIidrOth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

1-lajarommabi E.K, aged 40 years, Dbo. Shikoya, 
Edayakkal House, Aridroth. 

Badarudheen Koya AB., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada I3ithathabiyyapuraiti House, Androth. 

Asmabi, aged 38 yar:s, Dbo. Koyamma A., 
Mayyampokkada House, Androth. 

80., Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada House, Androth. 

Fathirriath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada 1-louse, Androth. 

Khaulath I.., aged 38 years, Dbo. Nallakoya T., 
Lavanakkal House, Andi'oth. 

Baiha 1.,  aged 37 years, [)bo. Pookunhikoya, 
Thailath I-louse, Androth. 

Rahamth P., agd 42 years, Dbo. Koya Kiadve, 
Pathada I-louse, Arithoth. 



. 

m. 	 Naseerai3am M.K., aged 40 years, D/o. Kunhi Koya, 
Moo1akd I-lduse,Androth. 

Kadees.Iornmãbi L., aged 40 years, D/o. Seethi M., 
Lavanakkal House, Androth. 

r.Ysl 
	Sarommabi Ti., aged 43 years, D/o. Aboobacker, 

Thacheiy 1-ioise, Androth. 

we 
	Mullapoo M.K., aged 39 years, D/o. Koya, 

Maidandurakatt I-louse, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysurnmabi T., aged 45 years, D/o. Muthukoya.K.P., 
Thachery I-louse, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinarnmada House, Androth. 

N4uthubi P.M., aged 42 yeas, D/o. Yakoob, 
Putharnrnadam House, Androth. 

Ramlath Beegum, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Haméedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

Safiyab M., aged 39 years, D/o. Nallakoya M., 
Mathi1ousé, Androth. 

Rahil M., agd 39 years, D/o. Nallakoya, 
Mathi114ouS, Androth. 

l-Iussaih P.P.,' aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Husath,E.:K gd 48 years, Sb. Seethikoya, 
Edaya1a1 House, Androth. 

SayeedMoharnmd Koya L., aged 54 years, Sb. Kader P., 

Lavankal House, Androth. 



Hussain K. aged 50 years, Sb. Sayeed Bhkari T.M., 
KunnahadaHouse, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange 1-louse, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohamind, 
Keechelam House, Androth. 

M.P. Mohanmed Hussain, aged 35 years, 
SbO. Kidave,VoOdampura House, Androth. 

(By Advocate: Sii K.B. Gangesh) 

Versus 

Applicants 

The AdminisJrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
AdminiStrtiöñ of the Union Territory of Lakshadweep, 
Kavaratti - 682 555 

3 	Director, Department of Labour and Employment, 
Admirustration of the Union Territory of Lakshadweep, 
Kavàiti— 62 555. 

Depamtment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director— 682 555. 

Department dflAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epaiti,ent of Women and Child Development, 
Admmn,mstratmon of the Union Territory of Lak.shadweep, 
Kaval4tti, iepresented by its Directoi —682 555 

7 	Depaitment of Fm',hemies, Administration of the Union Territory of 
Lakshdweep, Kavaratti, iepresented by its Director - 682 555 

8. 	Department of AnirPal Husbandr', Administration of the Union 
Territ6ry,of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



LakshadweeP Khadi and Village Industries Board, 
	

. 

Kavaratti, re'resent'ed by its Chairman - 682 555. 

Revenue Su: Divisional Officer, Kavaratti Island - 682 555. 

Sub Diviioriai Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

Laksh", 	Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555. 

Village (weep) Panchayat, Kalpeni Island, represented by its 
Execut•ie Officer - 682 551. 

Village (Iweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer-682 554. 

Village(bwp) Panchayat, 
Kadaiath Is!ärid, represented by its 
Execde Officer– 682 553. 

Village (.Uweep) Panchayat, 
Androt.h Island, rerpresented by its 
Executive Officer 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 39212013 

Husai, S/o:Aboosala, 
Sara1mappada (Konchukakada) House, 
Agj-ire'srnt1y working as Cleaner, 
RGS Hpitai, Agatti 

Shukoor S/b late Kidave, 
Pakrumup'arda House, Agathi, 
PreserWqrking as Cleaner, 
RGS Hopita1; Agatti. 

latheeI', S/d Attakoya, 
Kalk .and'iyo,opt l-Iou:ser, Agathi, 
Presently wdking as Cleaner, 
RGS•.Hospitai, Agatti. 
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1-larneedath, Dio Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
ROS I-Iospital,Agatti. 

Subaidä' D/O Mohaned, 
Kulalioda House, Agathi, 
Presently working as Cleaner, 
RGS 1-10spital, Agatti. 

Hajara, Dio late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Sheernabi, Did late:Sharnsuddeen, 
Beepapada 1-loluse, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

Abida,Dio Fameed, 
Makkiyachoda House, Agathi, 
Preseri1y wOrking as Cleaner, 
•.RGS Hospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn 1iousé,Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

SulaimáLn, Sb 1-larnza, 
Kalanithi)'oda House, Agathi, 
PreetIy wo'rking as Cleaner, 
RG l-ispita1, Agatti. 

Maharnóod, S/o Koyassan, 
Arnperpally 1Iouse, Agathi, 
Presently working asCleaner, 
RGS Hospital, Agatti. 

Sai fulla, S/c .  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hspital, Agatti. 

Abpm1aI, /o late Harnza, 
M . 	n 1-Tiduse, Agathi, 
Preen 1w4king as Dhobi, 
RGS 1-Ipitâl, Agatti. 



OW 
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14. 	Abdulkader,S/o Ummer, 
Bickui'oçlà House, Agathi, 
PresiiU \\Qking 	as Dhobi, 
RGS l-iospiial, Agatti. 

15. Abdulla, S/ocKhalid, 
Kandavar Gothi House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

The Adrninistator, 
Union Territory of Lakshadweep, 
Kavaiatti.-62'SSS 

T h e Chairperson, 
Village,(Dweep) Panchayat, 
Agatti 1sland Unipn Territory of Lakshadweep 682553 

The Mdical Officer in charge, 
Cornriunity 1-Iealth Centre, Agatti Island, 
Unioni Territory of Lakshadweep 682553 	 Respondents 

(By Advoue. Sri S. Radhakrishnan (Rl&3)) 

59. OA9/2013 

C.Mukoyã; aged 44 yeais, 
Sb Sii'aClekireyarnrnakada House, 
Kadanat, SkIlled Labourer, 
Office of th& Assistant Engineer Electrical, 
Eectrical Sub Division, Kadarnat. 

K.P. .JaIaludeen, aged 41 years, 
Sb I ameed 'Madkinachetta, Kattipura House, 
Skilled Labburer,I. 
Offlcc oihe Assistant Engineer Electrical, 
Eletricl.SUb Division, Kadarnat. 

K.P. BNlaged 31 yeais, S/o late Nallakoya 
Kunhi p d!l,LHoue, Kadarnat, Skilled Labourer, 
Ofcoh Assistant Engineer Electrical, 
Electi'iEaI Su Division, Kadamat. 

B.M. Asadul1a,aged 42 years, So 1-larneed Melachetta, 



BiriyOmadtHouse, Kadamat, Skilled Labourer, 
Off ic of th 	A3sistant Engineei Llectiical 
E1eeuic! SuDivision;•Kadamat. 

5. K.P..Kunhikya, aged 41 years, S/o late Hassainar, 
Keelaëlterry House, 	Kadamat, Skilled Labourer, 
Office óf.the Assistant Engineer, Electrical, 
Eletrial SIit.  Division, Kadarnat. 	 Applicants 

(B)' Advocate: Sri. R Sreeraj) 

The Administrator, 
- UnioriTerritôry of Lakshadweep, 

Kavarat-ti-682555. 

2, The DirectorfPanchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

 The Chief Executive Officer, District  Panchayat, 
Kadaiyiat-682 556. 

 The 	AsistaitEngineer, Electrical, 
ElecUjoal Sub Division, Kadamat-682 556 

H 
 Th"Chäii:peion,. 

VilYige l7weep Panchayat, Kadamat 682 556 

(By Advocate Si 	Radhaki ishnan(R 1 4)) 

60. OA 394/2Q1 

1. U.P. Jamal, S/ 	CO. Koyamma, aged 39 years 
woikirtg as Skilled Labouiei, 
Animal 1 1ubandi y Unit, 
Union.:y of Lakshadweep, Kalpeni-682 557 
and ieidi'nt Umpiampappada House, 
lKapou,J1and 682 557 

2 1 PMuihu1oya, S/o late M K Harniakoya, aged 43 years 
working 	s Skilled Labourer, 
Anin :H6s13àndry Unit, 
UniOnTeritory of Lakshadweep, Kalpeni-682 557 
and r6414ing  at i'hithiyapada House, 
Kale'ii Islarid-682 557. 

3. M. l--lydet', S/b late M.K. Yousef, aged 43 years 
workihg;is Casual Labourer, 
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Animal lusdry Unit, 
Union Te ritr' of Lakshadweep, Kalpeni-682 557 
and residing it: Marichiyanam House, 
icalpeni lslarid-682 557 

4 	K 0 MoLammed lbnu Jaffer, Sb K P Sayed, aged 44 
yeais, working as Casual Labouret, 
Animal 1 Jusbandiy Unit, 
Union 'tciiitoiy  of Lakshadweep, Kalpeni-682 557 
a n d iesiding at Kakatchiyoda House, 
Kalpeni ftlaid-682 557. 

M.K. Naseer, S/c P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal 1-lusbandry Unit, 
Union Terriioiy of Lakshadweep, Kalpeni-682 557 
and residing ut Maln'iikakkada House, 
Kalpeni 1slaud-682557, 

M. Ka!am, S/u MC. Muthukoya, aged 34 years 
working as Casual Labourer, 
Animal 1-16sl3indry Unit; 
Ji -  rFei'ritry of, Lakshadweep, Kaipeni-682 557 

an;i.idingcit fvlaral I-louse, 
Kalni lsland-682 557. 

K.. Iohathmed Rafeeque, S/o V.K. Kojankoya, aged 45 
years working as Casual Labourer, 

Animal 1-lusbandry Unit, 
Union Ferritry of Lakshadweep, Kalpeni-682 557 
an rcidi n 	t Kandarnkalarn House, .. 
Kalpeni 1sind-682. 557, 

M 1inh1 yt, /o late M C Ahinedkunji, aged 47 years 
wO1iia,JsuaI Labourer, 
/\flcil 1  1uhandi y Unit, 
Uniön''iti'y of Lakshadweep, Ka!peni-682 557 

iding'Maral House, Kalpeni Island-682 557. 

KG. Abdul Salam, S/o P. Assainar, aged 39 years 
working as Casual Labourer, 
Animal Husbandry Unit, 
Union Tei'ritôiy of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Kapeni lslaiid-682 557. 

S/o late Sayedmuhaimedkoya,' 
agU47iea,i's, working as Casual Labourer, 
A1us'ndry Unit, 	 . 	. 



I 
Union Teiritcr' of Lakshadweep, Ka1eni-682 557 
and residing it Pokkarappada HQUSe, 
Kalpeni I:s1ari-682  557. 	 Applicants 

(By Advocate S i  N 4,  Unnikrishnan) 

Versus 

The Administrator, 
Union Territoiy of Lakshadweep, 
Kavaratti.-682555 

2, 	The Director of Panchayat, 
Department of Panchàyat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-682555 

The Chief lecutive Officer, District Panchayat, 
UniOn Terri:tory .of Lakshadweep, 
Kavaraiti-655 

The Veterinary Assistant Surgeon, 
Villag Dweep Panchayat, 
Ka!peni-682 57 .• 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/201 

Saiü1•.A'jd, S/o Yusuf, aged 40 years, 
Cheriyamnalla!a I-louse, Kadamat, 
I ieipe, disti ict Panchayat, Kadamat 

Ab1 h.iikdbi, S/o Sayed Au, aged 41 years, 
U kiayac  lett. House, Kadamat, 
Bus Driver, I.istrict Panchayat, Kadarnat. 

M. Kh.1id, S/o Nadeer, aged 43 years, 
Mad urakam House, Kadarnat, 
Helper, District Panchayat, Kadarnat. 

Ayoohkhan, IS/o Kunhikoya, aged 37 years, 
Keerthi;;M.  ahal House, Kadarnat, 
1-Iel.per District Panchayat, Kadamat 	 Applicants 

(ByAdvoate Sii R Sreeraj) 

Versus 
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Unioi 1irito1iy of I. akshadweep, 
Ka4iatt468 555 

The Dirctorf Panchayat, 
Department Panchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 
Kavaratti-682555 

3. 	The Chief ExeCUti\'e Officer, District Panchayat, 
Kavaratti-6825 55. 	 Respondents 

(By Advocate: Sri •S.. Radhakrishan) 

62. OA 400/2013 

PP. Sir'aj a 	44 years, S/o M. Subair, 
Puthiya1n.aam House, Agatti Island, 
Union T'cintoiy o I akshadweep 

Nouhcl Aliged 32 years, S/o U. Sabjan, 
KeelaSaramIia Pada House, Agatti Island, 
UniOn Thrritry of Lakshadweep. 

M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahirnan, 

MeaJ1lqri. I:Iouse, Agatti Island, 
Uñit'erritory of t.akshadweep. 

T.1Ihid aged 30 years, S/o Kidave, 
.Mia1lianiIouse, Agatti Island, 
Union: Trjory of Lakshadweep. 

K.C. Abdul.Shukoor, aged 38 years, S/o Kasmi, 
• Kariyamaett. I-louse, Agatti Island, 
Union TeritOry of Lakshadweep. 

M.P. Ni 7an!iu ddin, aged 27 years, S/o M. Abusala, 
Melapiiira House, Agatti Island, 
Union 	 5rS' o fLakshadweep. T r  

(By Advocate Si i 'N Anilkumar) 

-. 	• 
Versus 

I. 

 

The Adinirator, 
Union 'errito.ry of Lakshadweep, 
Kaiarafti -682551 

2. 	I'he harpeison, 

Applicants 



Village (Dweep) Panchayat., 
Agatti Island, Union Territory of Lakshadweep 682553 

3., 	The Employment Officer, Kavaratti, 
Union Territory of Ljakshadweep6825l 

The Director of Panchayat, 
Department of Pan chayat, Kayaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collcctor/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Un ion l'erritory of Lakshaweep, 
Working as Casual Labourer in the 
[)epartment of Science & Tçchnology- Kalpeni Dweep. 

Aftefudheen A.K., 
S/o Chcrikoya K, aged 30 years, 
Akkara (House), Kalpeni I s l and. 
Union 'l'erritory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 



!;pw 
4. 	The Director, 

Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshad weep, Working as 
HorneopathicAttender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary l-Iealth Centre, Kiltan Island. 

(By Advocate.: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, Sb Sübair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

I-Iafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed,, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

	

• 7. 	Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



- 	 - 

10. 	Sarornma M., aged 39 years, -D/o Hamza, 
Mariyathoda House, Agatti: 

11, 	Ashraf A.K,, aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

12. 	AbdulRazzak R., aged 33 years, S/o Hamza U., 
Roullammada 1-louse, Agatti. 

13, 	Shaflabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura I-louse, Agatti. 	 . 	Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 	- 
Administration of the Union Territory of Lakshadweep, 
K av a ra i - 682-555. 

Director of Panchayats, 
Depai'tment of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

\/illage (Dweep) Panchayat, 
Agatd Island represented by 
its Excecutiv. O.fficer-682554. 	- 	. 	Respondents 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	OA 444112013 

Aboosalih, S/o Rasheed Koya, 
Padatapura, KItan Island. 
Union Territory of Lakshadweep, Pin-682558. 	- 	Applicant 

(By Advocate: Sri ShabuSreedharan) 	- 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 	. 
Kavaratti Island. Pin- 682555. 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti island, Pin- 682555.. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltmn Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 	1-laneecI K., S/o Abdul Rahman, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshádweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory Of Lakshadweep. 
Workil]g.as Casual labourer in 
Lakshà:dweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building I)evelopment Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (I-I) Kiltan Island, 
Uni on Territory of Lakshadweep. 
Woikitg as Casual Labourer in 
Lakshadweep-Bui!ding Development Board, 
Kiltan. 	 Applicants 
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(By Advocate: Mi. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Pancha'at, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat; Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (Ri, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Adiinistrator, 
Administiatton of the Union I eiritoiy 
of Lakkhadweep, Kavaratti - 682 555, 

The Director (Services) 
Administfation of the Union Territory 
of LalKhadweep (Secretariat), 
Kavatatti 682 555. 

1)epartment of Science and Technology 
Union Territory of Lakshadweep, 
Kavai'ahi - 682 555. 
Repreented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. OA 492/2013 
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I 
K. Bushra Bpgum,• WIo 1-lakeem, 
Aged 27 years, Casual Labour, 
Office of the Veteri nary Assistant Surgeon, 
Animal Husbindry Unit, Arnini. 
Lakshadwecp-682 552. 	 Applicant 

(By Advocate: Sri V.B. l-Iarinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

'l'he Dii'ector Of Panchayat, 
Department of Panchayat, 

. . Union icri:itory of, Lakshadweep, 
Kvartti Island- Pin- 682555. 

T'hc Veterinary Assistant Surgeon, 
Animal Husbandry Unit, ,Amini. 
Union territory of Lakshadweep-682 552. 

l. 	the Chairperson, 
\/illage (Dweep) Panchayat, 
Amini,. Lak.shadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

71. 	QA .499/2013 

Rahmath Beegum Keelakunnikkam, 
W/o. Moham med B K, 
1D.ata Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union lerritory of Lakshadweep. 
Residing at Keelakunnikkam 1-louse, 
Kadamal. Island 
UnionTetritory of Lakshadweep, PIN - 682 556.. 

2. 	Mohaiiimed Shafi Qraishi Malika, 
Sb. M. Sayedali,.. 
Data Entry Operator (MGNREGA) 
V i.  I lage (Dweep) Panchayat Office (MGNREGA) 
Kadamath island, Un ion Territory of Lakshadweep, 
Residing at Malika I-louse, 
Kadamat Island,. 
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Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depai1.ment of Rural Development) 

Kavarafti 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshad weep. 

The Programme Officer, 
National Rural Employment.Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
Villag Dweep Panhayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Amini island, Union Territory of Lakshadweep 

Pin - 682 552 	 Applicant 

(By Advocate Mr.TCG Swamy) 

Versus 

The Adinistratoi 
Union .•1 ritory of Lakshadweep 
Lakshadweep Administration 
Kavaratti.— 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Direcl.orate of Panchayats) 



Administration of the Union Territory of Lakshadweep. 
Kavaratti - 682 555 

4. 	The ChElirperson 
Village Dweep Panchayat 
Arnini island, 
Union Territory of Lakshadweep —682 552 

5, 	The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini island - 682 552 

6. 	The Director 
([)irectorate of Panchayats) 	.. 
Administration of the Union Territory of Lakshadweep 

avaratti.682 555 	 •.. .. Respondents 

(By Advocate: Mr.S .Radhakrishrian (Ri -3,5&6) 

73. 	O.A No.509/2013 

Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval Chetta House, Androth. 

Shahidä Beegum K. 
D/o. l-thmzakoya 
Kandlath House, Androth. 

Subaida.M:. 
D/o. Kidave U.K..: 
MaklK House, Androth. 

Aysha:Fegurn P,V.K 
D/o, Y t  oob P.1K 
Puthiya Pentamveli Kad 
Androh 

RahmathBeegum 
D/o. I-[amzakoya P.}, 
Kunhali House, Androth. 

'i'hahira L. 
D/o. Seethi Nallal 
Lavanàkal I-louse 
Androth. 

7: 	Subaftä A. . 
D/o. Syed Mohammed M. 
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Aliyathara House, Androth. 

Fathirnathu Suhurabi P.V.K 
D/o. J'4ajeed P.V.K 
Pentarnbeli Kad, Andioth 

Siyad Khan L. 
S/a. Kurihikoya A. (Late) 
Kandilath House, Androth. 

	

10, 	RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

	

ii. 	l-1aseeni Beegum C.P.1 
D/o. AbdLllIaM.P 
Chernn1achery Puthiya I 11am 1-louse 
Androth. 

	

12 	•1-labsabiP.U,P 
D/o. Fäkarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adminitration of the Union Territory 
of 1.akshadwecp, Kavarathi —682 555. 

	

2 	Duectoiate of Industries 
Union T.  erritory of Lakshad weep 
Kavarathi, represented by the 
Director of Industries - 682 555. 

	

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557 

(By Advocate: Mr. S. Radhakrishnan) 

74. OA 510/2013 

1-laseena@ 1-laseenabi Therakkal 
1 herciKaI 110use, Kadamath 
Data I 	y Operator 
\f i1lagè1weep Panchayath, Kadamath 

(By Advocate: Mr.R.Sreeraj) 

Applicants 

Respondents 

Applicant 



1 .  

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamal 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat,— 682 556 

' The District PrOgramme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

K,V.Nasei' 
Kodavalappu Houe, Kil.tan 
Cook, Government Senior Secondary School 
Kiltan 

Respondents 

K.P.I)a\vood 
Ki lappura House, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 

(By Advocate: Mr. R.Sreeraj) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavarati - 682 555 

Applicants 

2. 	The Director of Panchayath 



;IOL 

Department of Panchayath 
Administration of Union Teritory of Lakshadweep 
Kavaratti - 682 555 

l'he Executive Officer, 
ii lage (Dweep) Pan chayath' 

Kiltan —682 558 

The Chairperson 
ii lage (Dweep) Panchayath 

Kiftan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan —.682 558 	 Respondents 

(By Advocate: Mr,S.Radhakrishnan (R 1-3 & 5) 

76. OA 566/2013 

I. 	Sal'iyath S 
Cook, Government 1-ugh School 
K ad ama th 
Residing at Pallam, Kadamath Island 
Union lerritory ofLakshadweep 

P.P.lsrnail 
Cook, Government J.B.School 
Kadamaih 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J. 13.School 
Kadamath 
Residing at Kai I iyammakada. 
Kadamath Island 

K.K.Khalid 
Cook, Government .1.B,School 
Kadarnath 
Residing at Biriyommada 
Kadarnath Island 

P.Amanulla 
Cook, Government .J . B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 



UmmerP.P.I 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J,B.School 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdu!lakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyomrnada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadarnath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 	HI 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 



Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.RadhakriShfl.fl) 

77. OA 567/201 

1-labeebulla P.M 
Puthiya Malika I-louse, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath Island 	 Applicant 

(By Advocate: Mr.P,V.Mohanan) 

Versus 

The Administrator 
U nion Territory of LakshadWèep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
AdministratiOn o [Union Territory of Lakshadweep 

.Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.RadhakriShflafl) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

1-tabusa 
Alachapada, Kavaratti. 	L 

Yacoob 
Kaladi I-louse, Kavaratti. 
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Muhammed Salih 
Aynepura 1-louse, Kavaratti. 

Fareeda Beegam 
Molokepura House, Kaväratti. 

Saleem 
Pal!ichan 1-louse, Kavaratti. 

Bamban 
Nambicham House, Kavratti. 

Sayed Abdullakoya 
Chendipura House, Kavartti. 

Nafeesathbi 
Poodiyam House, Kavaratti. 

	

II. 	iamaliyaffi 
Thirin ipura House, K.avaatti. 

FazeelaBeegurn 
Kannipura 1-louse, Kavaratti. 

IJmmer 
Thirin ikad I-louse, Kavarátti. 

	

14, 	Firo7kan 
Athnachamrnada 1-louse.; Kävaratti, 

Jaffer 
Marikilam House, Kavaratti. 

Arnanulla, 
Mela 111am 1-louse, Kavaratti. 

Sirajudheen 
Molokepura 1-louse, Kaväratti. 

Hiyasudheen 
Charnayathapura House ; 'Kavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti. 

Muneer 
Kuttipapepura House, Kavaratti. 



ITO 

Ashik 
Puthiya Alikom House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda House, Kavarti, 

Muhsin 
Beeranthoda House, Kaaratti. 

kauf 
Chettipura House, Kavaratti; 

1-lazarath 
Chungam I-louse, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K,B.Gangesh) 

Versus 

	

1 . 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Depai'tment of Panchayath 
Administration of UnionTrritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal l-1usbndry 
Department of Animal Husbandry 
Administration of Unior'Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Executive Officer, 



t . 
Pin-682554 	 r 	

Respondents 

(By Advocate: Mr.S.Radhakrishna) 

79. 0A582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sulfabeegum 
Cook, G.H.S Kadmat 
Residing at Melachtta Haijumakudi 
Kadarnath Island 	. 	 Applicants 

(By Advocate: Mr.P.V.Mohanan), 

Versus. 

1 . 	The Administrator 
Union Territory of Laksbadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Isiànd 682 557 •. 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S:.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltan Island P0., 
Union Territory of Lakshadwep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshad'eep, represented by the 
Administrator, Kavaratti Islard, Pin - 682 555. 

The Director of Panchayath; Union Territory of Lakshadweep, 



Kavaratti Island, Pin —68255., 

3. 	The Chairperson, Village ( 	eep) Panchayath, 
Kiltan Island, Union Territóy of Lakshadweep, 
Pin-682558. 	. 

• 	4. 	The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territy of Lakshadweep, Pin - 682 558. 

The Library and lnforrnaiç'r 	ssistant, Public Library, 
Kiltan Island, Union Terrióbf Lakshadweep, 
Pin - 682 558. 	. 	 . 	Respondents 

[By Advocate: Sri S. Radhakrishn-an(R1, 2,4 & )] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, S/o. ; arnzath, 
Sara N4anzil House, Agatti. 	: 	: 	 Applicant 

(By Advocate: Sri K.B. Gangesh).' - 

Versus 

The Administrator, 	. ... 
Administration of the Ui:Territoiy of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, :. * 
Department of Panchayats., 
Administration of Union: Teritory of Lakshadweep, 
Kavaratti - 682 555. 	. • 	1 

Department of EducationAdministratiofl of the 
Union Territory of Lakshadwe.ep, Kavaratti, 
represented by its Director . 682 555. 

Village (Dweep) Pancha'ya, 
Agatti Island, represent, by its Executive Officer, 
682 554. 	 :- 	 Respondents 

(By Advocate: Sri S. Radhakrisian)i- 

82. 	OA 635/2013 	:• : 

I. 	Fathahudheen K.P., aged;4.0 years, Sb. Sa'ed Muhammed Koya, 
Kattampalli I-louse, Agat1i.: 

2. 	Younis, aged 31 years,-S/.Abdulla, Mariyathoda House, 

I 



13 

Agatti. 

K.M. Shahida, aged 40 yeaeiDIo, Kasmi, Kuttiyarn 

Mukriyoda House, Agatti. 

K.M. Amina, aged 46 yearJ/o. Abdul Rahman, 
Kuttiyam Mukriyoda House Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Unioh Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, I 
Directorate of Health Service, 
Kavaratti - 682 555. 

Medical Officer in charge: 
Community Health .Centre;Agatti - 682 553. 

Medical OFficer in Chargiaji.vGandhi Speciality Hospital, 
Agatti - 682 553. 

Village (Dweep) Panchat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83: 0A791/2013 

Fareeda l3eegurn M.I., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gaigesh), 

Versus 

The Administrator, 
Administration of the UriohTèrritoiy of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
i)epartment of Panchayats; 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554. 



3. 	Project. Manager, Desiccated Coconut Powder Unit, 
Lakshadweep DevelopmentGoiporation Ltd., 
Agatti, Kavaratti - 682 554, 

4, 	The Deputy Director (Adrnri.), Lakshadweep Development 
Corporation, Kavaratti - 682.554. 

5. 	Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. RadhalishnY 

84. OA 82212013 

B.P. Navas, Aged 27 years, S/o. KamiM.P., 
Valiyapura House, Kilthan Island P.O: 
UT. o F Lakshad weep. Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	; ... 
Department of Panchayat, 
Administration of UT of Lkshadweep, 
Kavaratti - 682 555. 

The Principal, Government. .Hihèi' Secondary School, 
Kilthan Island - 682 556. H'. r 	 Respondents 

( 	 . ~ 

85. 	OA 880/2013 	. 	 . . 

MuthukoyaN.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshadeé 682 558 	 Applicant 

(By Advocate: N4r.Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator 	. 

Kavaratti Island —682 555.) 	" 

. 	 I. 
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Director of Pnchayath 
Union Territoiy of LalsHadweep 
Kavaratti Island - 682 ,55: 

The Senior Administrative Officer 
Education (District Pailiayath) 
Union Territory of Lakshádweep 
Kavárattj Island - 682 555 

The Principal 
Government Senior Se'd'är: School 
District Panchayat, Kiltari J1and 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr.S.Radhakrjshnan) 

86. OA 898/2013 

Respondents 

K.C.Abdul Khader 
Kulikaraya Chetta House:U 
Chetlat island 
Union Territory of LaksFidék- 682 554 

Ii 
(By Advocate: N4r.Shabu Sreedhar.an); 

Versus 

Union Territory of Laksh& 	represented 
by the Administrator 
Kavaratti Island —682 555..:L';; 

The Director of Pandhay'ah..Y 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Administrative Officer 
Education (District Panch'ath) 
Union Territory of Laksh.adweep 
Kavaratti Island - 682 55:'.::n 

Applicant 

4. 	The Principal 
Government Senior Secoridary School 
District Panchayat, Chetlt Iland 
Union TCrritory of Lakshadweep 682 554 

(By Advocate: Mr. S.Radhakrishii'an) 

Respondents 



/ 

87. 	OA 904I2013 	 . . 

Kadeeja C.P 	. 	. 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh 

Versus 

1 	The Administrator 
Administration of the Union. Territory of Lakshadweep 
Kavaratti - 682 555 

Applicant 

Sub Divisional Officer 	. ..... 
Office of Sub Divisional Qfficer 
Kalpeni Island - 682 554 . 	. 

The Director (Rural deve!oinent): 
Department of Rural Developi -nent 
Administration of the Union Territory 

• of Lakshadwéep, Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013 

Respondents 

Abdul Khader C. 
Chekkiriyammada 1-louse 1 

Agatti Island 	• 	:. 

Buar Jamhar T.P 
Theklapura House 	: 
Agatti Island  

(By Advocate: Mr. K.B.Gangesh) I. 

Versus 

1, 	The Administrator 
Administration of the Union ;Territory of Lakshadweep 
Kavarattj Island - 682 555 :) 

2. 	Director of Panchayaths 
Department of Panchayaths'.. 
Administration of the Union Tritory of Lakshadweep 
Kavaratti Island - 682 555 

Applicants 

.. 	

1 



• 	1, 
Project Manager 
Desiccated Coconut Pdwder Unit 
Lakshadweep Deve1op ent Corporation Limited 
Agatti, Kavaratti - 68 555 

The Deputy Director (idhin) 
Lakshadweep Develoient corporation 
Kavaratti —682 555 

Vi1!age(Dweep)Panchyath 
Agatti Island representdby its 
Executive Officer - 	 Respondents 

(By Advocate: Mr.S.Radhakishnan) 

89. 0A939/2013 

1 	Safiyullah K.0 . 
Kuttiyachada House 
Kalpeni Island 	. 

Saifulla M.I 
Melaillam House 
Kalpeni Island 

:r 
Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

.4 	Kidave K.O 
Kakkachiyoda House L 
Kalpeni 1-louse 	 . 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 6821555 

Director 	 Panchayath il  
Department of Pancha'aths 
Administration of the U1nion Territory of Lakshadweep 
Kavaratti Island - 682 5 55 

Lakshadweep Bui1dingIDeve1opment Board 
Union Territory of Lakhadweep 
Kavaratti represented by its Secretary - 682 555 



pt 

S 
The Technical Officer 
Lakshad weep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

1. 	Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Laksh.adweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building'Deve!opment Board 

Androth Island - 682 554 

Applicants 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S .Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

r 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of La1shadweep• 
Kavarattj - 682 555 

Director (Rural Development) 
Department of Rural Development 
Adnhinistration olthe Union Territory of Lakshadweep 
Kavaràttj - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(13y Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed lqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyamrnava House 
Kalpeni Island 
Union Territory of Lakshadweep 



•3 .  

 

 

Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalperi Island 
Union:Territory of Lakshadweep Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panh.ayath 
Administration of Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

4, 	Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkatha!i, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Ka lpen i 

(By Advocate: Mr. Hariraj M.R) 

Versus 

TheUiionof1ndia 
Rep ènted by the Secretary to 
Gové.ihment of India, 
Ministry of 1-lorne Affairs 
New Delhi - 11000!. 

Respondents 

Applicant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
1)partrnent of Electricity 
Kavaratti, Union TelTitory of 
Lakshadweep - 682 555. 

4 	Junior 1:igjfleeI., 

Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORI)ER 

Hon'hle Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance ot' all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have been rctrenched on completion of the period of engagement. 

direction to re-engage them. the prayer is for issu  



I 
3. 	The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed .already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apx Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention: - 

Secretary, Slate of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4SCC 1. 

State of Rajasihan Vs. Dava La! - (2011) 2 SCC 429 
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.i. 

Saiya Prakash and Others Vs. State of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T Thimmiah - (1972) 1 SCC 409. 

Jeemon V.1?. Vs. State of Kerala - 2012 (1) KHC 397. 

State ofKerala Vs. Valsamma - 2012 KLT294. 

Non-Panchavath Cases 

0A212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, bnvironrnent & roress, ieuiciy, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants. in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the categor' of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguelycontended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

(luestion of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071; 

I?.N.Naniundappa (1972) 1 SCC 409 & B.N.Nagcirajan (1979) 4 SCC 

507 - as a one time measure. 
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A three judge Bench of the,Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were. illustrative ofthe non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a• ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
prbvisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, ills imperative that the same must be done within the 
Jur corners of the delegated power by the authoriiy 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court held that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



• 13. In Nanjundappa (Supra),thè Apx Court had held thus:- 

'If the appointment itselfis. in iifráction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Ratflcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance 1  with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
int,oduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/Di strict Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departriients, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administratidn is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or theother. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants :have been engaged by Village (Dweep) Panchayats or District 

Panchayát, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and th e : Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Uni on  of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution oIthe drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The, casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizaiion) Scheme, 
1998 and prescribe it prospectively to the Panchayats fbr granting 
temperary status to casual labourers as per the parameters of the 
sché/ne. 

The first respondent, i;e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made 'applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admiiistraiion prescribes the scheme to the Panchayats for 
r'gularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the: regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d' No casual workers, including the applicants, who are in the 
service of the Panchayats:on the date of issue of these orders would 
be' retrenched on the face of availability of work or for making way 
for fresh recruits without considering'them for the grant of temporary 
status if elig/ble as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications': 1N6.1297 & 218 of 1998 had rejected an 

identical relief claimed bysome other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadinEs and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
ceri/icaies. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U, T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t)ie administratio/z and that would make all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts né it her 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1999 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Gran.t of 
Temporary Status & Regularizalion) Scheme 1993 and prescribe it 
prospectively to the Pan chayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and 1  do not fill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of2001 stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It is fairly conceded by the 	learned cOunsel 	for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearipg of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, intera1ia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the.power to regularize or absorb casual 

workers, especially after the introduction of the. Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been notied that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdIction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more thaii 240 days in a calender year are entit1ed for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all  these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997.   Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagdment is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in, 
veterinary units which require spéOial skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 0 June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without 'the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engageli for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above, 



(d) Those who come under the MGNRGS scheme 

(a) 	Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their p/ace, for 89 
days, those in the waiting list (ward wise/lslandwise) may 'be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers coulI be disengaged after they have been granted 
100 days of work arid herea gain, fter giving them a notice of two 
weeks before disengagement. 	 . 

In respect of (c), if the scheme under which the casial 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended bythe counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 	•. 	 . . 	. 	. 	. 

31. Pursuant to the above order, the Panchayats/Departrnents . have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/201 3. Apparently, some attempt has been made . to categorie the 

labourers group-wise as delineated in the above interim order. Thereafer, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 

MENEW-i 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing; regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in srvice 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

ecivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made, It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island, 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address..the issue relating to all these: employevsi who havebeen toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular. recruitment. 	. 	 . 	. 

4 1 

Origanal Application Nos. 212, 266, 268, 299, 325,347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013, are disposed of with above 

directions. 

36 As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction . to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore; dismissed. . . . 

37. 	The interim ordets in force as on today shall remain extended till 

April4,2014. I 	 . 

K.GEORGE.JOSEPH 
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